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BEFORE NATIONAL GREEN TRIBUNAL PRINCIPAL BENCH,
NEW DELHI
0 A NO. 61/2026

News Item titled «“IT5! ST BT T8 P41 GG appearing in Dainik
Jagaran dated 22.01.2026.

STATUS REPORT ON BEHALF OF RESPONDENT NO. 2/MCD

MOST RESPECTFULLY SHOWETH:

I, Gaurav Kumar, presently posted as Executive Engineer (M)-II/RZ,
Municipal Corporation of Delhi, F-2, Block, Mangolpuri, Outer Ring
Road, New Delhi-110083 do hereby submit the present status report.

1.  That I am presently posted as Executive Engineer (M)-II/RZ with
Municipal Corporation of Delhi, well conversant with facts and
circumstances of the present cas¢ on the basis of records and hence

competent to swear this affidavit in my official capacity.

2. That the present status report is being filed on the basis of
records available in the office and reserves the right to file detailed
affidavit as and when necessity arises or new facts unearth or if directed

by this Hon'ble Court.

3. That the subject area, i.e. Sharma Enclave is an unauthorized
residential settlement, encircled by land designated under the

jurisdiction of the Delhi Development Authority (DDA). Historically, the



topography surrounding the enclave was characterized as low-lying, with
minimal natural drainage gradients, resulting in poor drainage
management, as a consequence the domestic wastewater generated within
Sharma enclave, including grey water from households gets accumulated
on the adjacent DDA- owned land due to the absence of a formal outfall

system or sewerage infrastructure.

4. That DDA had initiated land reclamation and filling operations
around the perimeter of the Sharma Enclave to elevate the surrounding
terrain and facilitate the future development plans and during the said
process of filling the low lying area, the elevation of the surrounding
area increased by 5-6 feet relative, as compared to the original ground
level of the Sharma Enclave, effectively transforming/creating the
Sharma Enclave into a topographical depression, and this change in
elevation has actually disrupted the natural hydraulic gradient that
once allowed surface water to flow away from the Sharma Enclave.
Presently, the domestic grey water now accumulates with no outlet,
resulting in significant water logging within and around the Sharma

Enclave.

5. That as per the order dated 14.10.2015 passed by the URBAN
DEVELOPMENT DEPARTMENT, GNCTD, the guidelines/
instructions for carrying out of development work in unauthorized
colonies were issued as per cabinet decision no. 2227 dated 06.10.2015
were issued. Copy of the order dated 14.10.2015 is annexed here with

as Annexure-A.




6. That as per the order dated 10.03.2016 issued by the Urban
Development Department, GNCTD, DSIIDC was
appointed as Sole Agency for execution of maintenance and
development works in unauthorized colonies in future and it was
further observed that no ongoing works would be taken over by the
DSIIDC as it may lead to confusion. Copy of the order dated
10.03.2016 issued by the Urban Development Department,
GNCTD is annexed as Annexure-B.

7. That vide order dated 23.10.2017 issued by the Department of
Urban Development, Unauthorized Colonies Cell, GNCTD, it was
decided vide Cabinet decision no. 2506 dated 06.09.2017 that the
development works in unauthorized colonies be entrusted to
Irrigation and Floor Control Department (J&FC) in addition to
Delhi State - Industrial and Infrastructure Corporation Ltd.
(DSIIDC) in partial modification of the earlier order dated
10.03.2016 vide which development works in unauthorized
colonies were allocated to DSIIDC as Sole Agency for execution
of all development work in the unauthorized colonies. Copy of the
order dated 23.10.2017 issued by the Department of Urban

Development, GNCTD is annexed as Annexure-C.




8. That further vide order dated 09.11.2017 and 30.11.2017 the GNCTD
allotted /entrusted the execution of development work in unauthorized
colonies to I&FC, GNCTD in addition to DSIIDC and the area of
unauthorized colonies were divided between I&FC, GNCTD and
DSIIDC for execution of Development Works.

Copy of the office orders dated 09.11.2017 and 30.11.2017 are
annexed herewith as Annexure-D(colly).
Thus, in view of the Cabinet decision of GNCTD, the MCD does

not take up any development work in Unauthorized Colonies.

9. That as Sharma Colony is an unauthorized colony,
therefore the same was never handed over to the MCD for any
development work. That however, in the larger public interest, the
MCD has taken certain remedial measures for the benefit of the
residents of Sharma Enclave, despite the statutory responsibility for
development work in unauthorized colonies is with the other
departments, i.e., Irrigation & Flood Control Department (I&FC)
and DSIIDC.

10. That, however keeping in view the larger and imminent public
interest, the following measures have already been undertaken by this

office to provide relief to the residents of Sharma Enclave:

a) Deployment of portable pumps for dewatering operations to pump

out the accumulated water;




b) Deployment of Vectra Machine for periodic desludging of the

existing drains network within the Sharma enclave;

¢) Deployment of Beldars (manual workers) as manpower deployed
on-site for continuous operations to ensure regular maintenance;
Copies of Photographs of the remedial work undertaken by MCD has

been compiled and are annexed herewith as Annexure-E.

11. That a Letter dated 03.02.2026 has already been sent by the Office of
Executive Engineer (M-I[)/RZ, MCD to Sub-Divisional Magistrate
(SDM), Kirari highlighting the issue and seeking coordinated action for
arriving at a permanent solution. Copy of Letter dated 03.02.2026

written to SDM, Kirari is annexed herewith as Annexu re-F.

12.That Letters dated 12.08.2025 and dated 16.01.2026 have been sent
by the Office of Executive Engineer (M-II)/RZ, MCD to Executive
Engineer, DDA and Letter dated 19.01.2026 has also been sent to
Executive Engineer, Irrigation & Flood Control Department, requesting
the said authorities to take necessary action in the matter. Copies of
Letters sent to Executive Engineer, DDA and Letter sent to Executive

Engineer, I&FC are annexed as Annexure-G (Colly).

13. That further upon inspection, it has been noticed that there is no
permanent outfall system for the internal small drains in Sharma
Enclave, and there is lack of permanent sewerage infrastructure and the
incomplete sewer connection work in the area has further exacerbated the

problem, since there is no proper outlet for domestic grey water and
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sewage. It is pertinent to mention that the said works are not to be carried
out by the MCD. Thus the MCD has not only fulfilled, but also gone
beyond its statutory responsibilities, given its limited jurisdiction in

unauthorized colonies.

14. It is most respectfully submitted that the present status report may
kindly be taken on record.

ayKumar,
Executive Engineer (M)-1I/RZ,
Municipal Corporation of Delhi
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Rt SOVERNMENT OF MATIONA! G;PITAL TERRITORY
1 3 OF DE
{ f URBAN DEVELOPMENT DEPARTMENT ks
(UNAUTHORISED COLONIES CELL})

10™ LEVEL, ‘C’'WING, DELHI SECRETARIAT
I.P. ESTATE, NEW DELHI-110002

F.No.627/UCI2012/CD-021186912/ )R7 ¢ — [Rq|  Dated: |- {a-:bt‘g'

ORDER

Sub: Guidelines/instructions for  development work in

unauthorized colonles as per Cabinet Decision No. 2227dated
06.10.2015

Pursuant to approval of Cabinet vide Decision No. 2227 dateﬁ 06.10.2015

conveyed vide order No. F. 3!3!2013!GAD!CNfdsgadllu4745-4756 dated

8.10.2015 ‘al‘..dl in  supersession of all prevmu; gutdeimewnstruc ons for
. development work in Unauthorized Regularized Colonies anit Unautio.izad

Colonies, following guidelines are issued.

. The deuvelopment work will be carried out iﬁ ail unauticrized solonies .
relwng on maps delineated by Sunrey of tncha!DSST)l till the ,atpfh'
images/imaps prepared by GSDL showmg the built up ﬂ(}altiﬂn af e
than ao % as on 01.01.2015 are made ava:lable {in mnpar‘ of 8“‘
culonles and on satallite imagasimaps to br-= prowded by f.JS”L a o
(1.01.2015 showing built up posnr:m of more tnan J)" i 1: ¢
remamang unauthonzed colonies, as per the re{:Ommendduon'-‘. Gi i
Dhaull Working f5ioup.

2. The development works will be carried oui leaving ot foresi areas as
earmarked on the satellite imapes/maps (as on 01.01.2015) prepal;ed
by GSDL in unauthorized colonies by Foresi & Wildlite roepsime

after obtain;hg NOC/approval of the Gominetent Authriv L ot the
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. Forest Department, Government ef N(.T of Delhl in tne uz‘aut worized

colonies stated to be affected as such,

- The developmen works will be carried out leaving out a;'[ees.::a;s_;-_
earmarked by ASI on satellte images /maps as on 01.01.2015) - -'

prepared by GSDL in unauthorized colonies or after obtaining

clearance!permis.'siun from the Competent Authority/National
Monument Authority /ASI in respect of colonies stated to be affected by
the Ancient Monuments and Arch_aeological Sites and 'Remain$
£ 21,1958, e  ' :

The deveiopment works w;ll be camed out Eeavmg out areas having-

DDA hindrances and the fand is fenced by DDA stated to be affected

as such.

The fellow{ng acnwt.es shall be _cevered under the scope of e

- Prows:on of F ssentfal Serwces in Unauthonsed ccbnm.

. Consiruction of roads/ pavements and slorm water dramage

instaiiation of street lights. i
Installation of sewerage and water supply Imes :5 e

The work of GOnsfrU'etion of:roe'ds and . drairiage in unauthorized
colonies shall be caried out as:'a smgle work wﬂhout .,plnttmg ihe
estimate and with due observance of nomis. f)r quality contre! and

financial. prudence as provided in rules and instructions issued from

time to time.

Storm water drains shall form integral part of the pavement in

unaitiorized colonies and shall be connected with proper outfall

structure capable of receiving the surface runcit ¢uring raiie.
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8. Maintenance of the services of water plpe hnes seWer repa]rs of the

damaged pavements, s.w. drains in unauthonzad colantes shall be

treated as development works.

Construction of roads/ pavement.s in unauthorised colo.:miea sh’al.l.be“.

normally taken up only after laying of water and sewerage services in

order to avoid wasteful expenditure due to damage caused to the

surfaces while laying the water and sewer lines.

10. Delhi Jal Board will provide list of _unalu'.thorized r.:-o_lonieé giving status of
water and sewerage waks already executed 'and bl'anned to be

undertaken in next three years so that the departments concerned can

plan their works of developrnent of pavements accordmg{y

11.Since, cement concrete pavements are considered to be. moqt suited -

the road.

12.In those unauthorized colomes where workt of laym J water & sewcrage

brick pavements (kharanja) w:th 5. w' 'drdms bnal‘ b'e prcvnded 'since it is

eamer to construct, dubmantie and are cons:dered economica also
while giving smooth passage to the commnters till the time services are

laid.

13. Based on sustainability of resources and l.echnlcal {easibility. if works of

iay;ng of water and sewerage services are qomehow planned to be




under*aken after thrae years brlck pavernents (kuaranja\ shall ba
provided in the roads/ pavememts of size up to 6 mtr Wtdth and fnr the
bigger widths, bituminous roads shall be constructed alongw;th S.W.‘
drains on the sides. .

14.Standard CPWD specifications for construction of roads and drains
across colonies shall be followed by executing agencies. '

15.Executing agencies shelf furnish progress reports and utilization
certificates to UD Department, Planning and Finance Deparlments. of
Delhi Govt. on monthly basis. |

16. Executing agencies are bound by-the discip'lin:e imposed by court

orders, Delhi government dECISIOI'IS Urban Development Department

guidelines/ sanction orders CPWD Man aI :
of financial prudence. | |
17.The exécuting agenc.tes may 1ake up repalr or malmenanv&. o

pavements in unauthonzed colomes |f it is consndered necessary ar.

justified in technical assessment made aﬂer field mspectlon Nomma..

incorporated in the block estrmanesl mam srheme towardz-.- urqent !'E'{‘!d!!' ;

and general mamtenance
18.The civic agenczes asstgned the deve!opment work ir Jﬁ;uﬂv.:.!zud
. colonies shali ensure thai thev malntam the development Wik 59
executed for next five years:and c_an:y. out the necessaly minor rzpai¢

works for which provision of 5% of the cost_'of jravement could be made

while formulating the initial estimates. Separat: brOposals may requiir?

to be taken up from time to time for such minei repairs strictly need

I.:fa:;ed :

: d the _general principlex




19. Relaymg of pavements/ roads is permltted only after comp: etmn of 10

years period as a general rule but |n exceptlonal cases ef cemputewe

curcumetancee and in extrema necessﬂy in: the epinmn uf exet, '

agency on case to case basis, relaxation in the ten yr t|me limit be

considered by the agency concemed.

20.Drains in general should not be covered. In case of specific

requirement, it shall be covered only with perforated RCC slabs of
adequate size and strength
21.MLA local area development fund {MLALAD) erheme shall be

appltceble in the unauthonzed regulenzed eolonlee for all the works

covered under the scheme

22 List of unauthorized cotoniesfv\rhtdh:_l _hawng rore";t and

ASl| involvement !object:ons and D["A hmdrenee are enelosed .temwuth

as Annexure -A‘ ‘B' 'c! for reference

This issues with approval of Cemp_e_tet*t authonty

\\Nt W 5‘”‘:
AP “3HARMA)
DEPUTY_:_ ECPETARY(UL)

Copy to:
Commissioner, North DMC szc Centre

1 i
2. Commissioner, South DMC, Civic Centre MantraRoad New {Jolht e
3. Coinmissioner, East DMC, Udyog Bhawan, ﬁa_;arqa_u Deltrl
4
5

. Principal Secretary, PWD, 5" level, Defhi Sectt, Deih . H
. Principal Encretary, I&FC Department , 5/9. Undar | Road Uel_h_:t
6. C.E.O. Deihi Jal Board, Varunalaya Jharidewalai:. Defii
7. Managing Director, DSIIDC, Connaugt Place, Nswl)ei‘n :
8. C.E.O., NDPL, Kingsway Camp, Dethi ; i
9. C.E.O., BSES, Nehru Place, New Dethi
10.C.E.O., BYPL, Karkardooma, New Delhi.
11. Joint Dwector (Plg) UD Department, GN(,T of T)elhi
Copy for information to:- o o
1. Principal Secretary to Hon' ble Chief Minister, Govt. of NCT of Dethi.
2. P.S. to Hon'ble Urban Deveiopinent Minister,
3. P.S. to Principal Secretary, Urban Development Department. W (4 B\Q

b iR
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DEPUTY SECRETARY (n_e;
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SL. No, | Reg Part | NI I Codl t 7 q [Nama of Assembly
: (] no o ony ; : ¢ 3 'Dul.nn S aRli ey
[Harijan Basti, Masoodpur near Pocket-B. Sector? 8.9, | 3 £ :
1 i Vasant Kunj e : TR INaw Delnl Bijwasan (36) -
2 10 St John Church Colony, Mehrauli, New Deln-30 ~ [South " IMencaui 45y
3 Aruna Asafali Road, Village Kishan Garh Soulh Mahraull (45) ¢
4 JNU Road Village. Kishangarh, New Delhl-70 South Mehrauli (45)
5 55 Baldev Vihar, Karala Exin,, Delhi-81 North West Mundka (08)
; Chhalarpur Encl Block-, x
6 56 e rg‘\;a k clave Ph-L. Block-A, Maidan Garhi, South Chhatarput (46)
‘Vazanl Kunj Enclave, B- ' 5
7 62 Rampu"_um nciave, B-Block, Milkapur Kehl, Viltage | o) Bijwasan (36)
8 78 ‘Aaya Nagar Extn. Ph-l, New Delni-47 South Chhatarpur (48)
9 9% Sahurpur Extn, Satbar, Mehrauli South Chhatarpur (48)
10 109 Tekhand Extn., Okhla indl. Area Ph-1, Mew Delhi-20 South East Tughiakabaa (62)
1 110 Shiv Vihar Main Kanjhawala Road, Delhi-81 North West Mundka (08)
12 115 :’:m Pusteni Kishan Garh, Vasant Kunj._Ngw Dalhi- Soulh i Mehrauk (45)
i e
13 129 E:;charan Bagh. Andheria More. Vasant Kun| Road, South ; Mehrauli ("'5!.
i-30 il s el !
14 135 Sambav Bapu Colony, Jaunapur Mandi, Paharl ﬁ.ham. Soulh Glhai'iﬁ:ur.( 46}
Mehrauli 3 : b £
15 138 Mahipalpur Extn .. K-1I Block New Delhi-37 - o INewDeii |Biiwasan (36)
Freedom Fighters Enclave, IGNOU Read. | b it
16 143 Delhi-68 hh et e j f:lmatamur. (46} :
17 153 Mamurpur Krishina Nagar, Singhu Border. Narela |Nareia 01)
18 155 | A |krishna Vibar Colony, Hawans, New Delhi-39 1“5 |North gawana {07}
19 155 | B |Krishna Vibut Colony, Bawans, New Detti-39 =+ 1 [North JBawana o7yt
20 162 Sangam Vihar, Block M-1, New Delhi-72 south’ Oeoli {47)
21 165 Freedom Fighters Colony, Neb Sarai “ |south Chhatarpur (46) -
22 180 Or. Ambedkar Golony, Chhatarpur - - |south - Chhatarpur (46}
23 200 New Colony, Sannot Ghoga More, Narela, Bawana  |North
24 203 Church Colony, L-Block Sangam Vihar, New Deini62 |South - |Deoti 47) - 9 ‘
25 208 Sangam Vihar , J-I, New Delhi-62 South Sangam Vihar {48) - n J
26 210 Gyan Jyoli Budh Vihar, J-3, Sangam Vihar . .- 1South [|Sangam Vihar (48) 91 1
27 211 On. Ambadkar Colony, Andheria Morh, Chhatarpuc - [South Chhatarpur (48) ] ]
28 261 Vikas Vihar, Sec.-22. Rohini, Delhi Narth Wes! Klirai (09)
29 . 29 Sangam Vihar, K-ll. New Celhi-62 South Deoli (47) 9
30 294 Freedom Fighters Vihar, Nebsarai, New Delhi South Chhatarput (48)
n 297 Rama Vihar Colony. Mohmad Pur Maje, Delhl-81 North Wesl Mundka (08)
32 308 Utsav Viliar. A-3, Karala, New Deihi North West IMundka (08)




gt sl ik e T [
33 312 Sangam Vinar, L1, Pocket-C, New Delhl South 1Deati (47). Ly

3:1 a A |Defence Enclave, Mahipalpur, Exin.-1l, New Delhi-37 New Delhi Bijwasan (36)

35 321 | B |Defence Enclave. Mahipalpur, Extn.-Il, New Delh-37 New Delhi Bljwasan (36)

36 330 Indira Enclave, Neb Sarai South Chhatarpur {46) 91

37 335 Mandi Pahari Abadi, Shanti Camp-}, Deihi-47 South Chhatarpur (46)

8 350 Sangam Vihar, Block-| & |, New Defni South Sangam Vihar (49) 91

39 354 |$angsm Vihar, L-Block, New Delhi-62 South Deoli {47} 123

40 354 | B |Sangam Vitar, L-Block, New Delhvs? South Deali (47) l
41 358 Sangam Vihar, Block M-Ii, | south . |oeeli 47y ‘ 9

42 358 A |Sangan Vihar, H-Block ‘|South Sangam Vihar {(49)

43 359 Sangam Vihar, H-Block sy South Sangam \ihar (49)

Sultan rment, G .2, Sai B 2

- 374 ogw.a';m ment, Gali No.2, Saidulla Jaib, M.B. Road, Soulh  |cnhatsrpur (45)

45 s Chanarpur Extn., A=, New Delbi South £ ﬂ‘fhalirpi;f (46) - 9
46 378 Garhwa! Colony, Mehrauli, New Deihi-30 South Mehrauli (45) 21
47 385 Krishan Vihar, (Pooth Kdla) North West Bawana (07) 885
4B 380 |Sangam Vihar, L-1. A-Block, New Delhi South Daoli {47) 21
45 354 Rajpur Khurd Extn (South) Rajpur Extn,, New Delhi-68 |South Chhalarpur (48} 21 .
50 397 Sangam Vihar, Block-C, Pari-1 South Decli (47) 1]
51 409 Bhragu Vinar Colony, Majn, Delhi-81 Morth West Mundka (08)
52 425 Vasant Kunj Enclave, Delhi-7T0 New Delhi Bijwasan (36)
53 432 Shyam Vihar. Deenpur, Najafgarh South Wes! Matiala (34
54 433 Sangam Vihar, D-Block, Dethi-62 South Sangam Vihar (49)

55 456 Istam Colony Mehraull South Mehrauli (45) 2
56 480 Ct Enclave, Mehrauli Chart Road, Delhi-68  |South Chhatarpur (45) L1
187 480 | B |Ct Enclave, i Chattarpur, Road, Delhi-68  [South Chhatarpur (46) 133

58 480 | C |Chastarpur Enclave, Mehrauli Chatisrpur, Road, Delni-68  |South Chhatarpur (46)

59 483 | A |Lado Sarai Extn Delbi South Mehraull (45) 21

80 483 | B |Lado Sarai Exin. Delhi South Mehrauli {45)

61 492 Sangam Vihar, L-Ist Block, New Delhi-82 South Deoli (47) 2 l




- nme of Asssmbly

SL. No. | Regno | Part [Name of G:.alon; %
st . [constituency .
62 518 Anupam Garden. Delhi-68 South - Cl’ihauiryhr E‘m} 3 :.
Rajpur Knurd Colony, Marih Extn., Mald :
63 537 Delh-68 ony, Na aldan Garhl, New | Chnatarpur (46) D
64 563 Sangam Vihar, J-st New Delhl-62 Sauth Sangam Vihar (49) o
65 588 Jonapur Bhim Bastl Pahari, Deln|-42 South Chhatarpur (46) 40
66 591 Green Medows, Satbari Mehrauli, Delhi Soulh Chhatarpur (48) T
67 603 Sangam Vihar Colony, New Delhi South Sangam Vihar {48) _l
68 605 Mahipalpur Ext.. K-1f Block, New Delhi-7 New Defhi Bljwasan (36) ]
3] 608 Naveen Vinar, Begampur, Delhi-41 ~|Nothwest . |Bawana (07) \
70 614 Shri Ram Calony, Rajeev Nagar, Deihi-94 L NorthEast . . [Karawal Nagar (70) 89S
7 656 Sangam Vihar.C-Block. New Delhi-62 P 91
72 714 Sangam Vinar, L-Block, New Delhi-62 ; Deck 47y 21 J
73 735 Chhatarpur Enclave, D-Biock Phase-1,New Deihi-68" Chnatarput (46) el ‘
74 759 West Karawal Nagar _Shahdara.oéni ; .I:(arawal !‘iiuif (?.Cﬁ 835 l
75 772 | A |Mukend Pur Vistar Deini42 “ourad 02 895 \
76 772 | B |Mukand Pur Vistar Delhi-42 : “ |urari (02} 835
7 806 | A [sangum vinar L-Block (Phi-l) New Delhi62 Deall (47) 01
78 506 | B |Samgam vitar L-Block (Pki-1,2 3.4/ New Delhi62  [Soutn + | eoil (47)
79 B13 Sangam Vihar F-3 Block New Del-62 - lsoun Deoli (47} 81 l
80 843 Harit Vihar Kamalpur Burari Delhi-84 “lcenval - |Bursrijo2)
ls‘l B48 Sangam Vihar Block K-} New Delni-62 - “lsoum® © 0 [sangam yﬁi_w'[-ts} e
|; 860 Adarsh Enclave Aya Nagar Extn, New Delili South: : Cl_'lﬁatmwr (46)
83 865 3:;:‘:; Vinar K- Block Near Batra Hnspilat M.B.Road, South East : ::: Sangim Vinar (48) 2
Bs 873 Sangam Vinar Block C. Partli Delni-62 . South Deoli (47) 91
85 880 Tuglukubad Extn.New Delhi-19 SouthEast : [Sangam Vhar (49) 2 J
86 908 Pul Pahladpur M. B.Road N.D-44  |sounesst  * [Tughlakabad (52) }
87 916 Chaltarpur Exin.Menrauli New Deihi-74 ' South Chhatarpur (48) 895 1
88 965 Pralap Gandas Colony-| Village Kishangarh Delhi-70  |South Mehrauli (45) J
89 978 Neb Sarai Extn.Arca Delhi-68 South Chhatarpur (46) 2 J
90 986 Sangam Vinhar |- Block Delhi-62 South East Sangam Vihar (49) N J
91 1015 | A |Maidan Garhi Exwn. Chatierpur Road Delhi-68 South Chhatarpur {46) ik
92 1015 | B |Maidan Garhi Extn. Chatterpur Road Delhi-68 South Chhalarpur {46) i e
|9‘J 1022 z\:ha\rir Campus Ra|pur Khurd Erln,h!fidanguﬁ.belhi- South Chhatamii_'( 46) iyes




SL.No. | Regno | Pant |Name of Colony g - et T :mﬂ-‘:,"""\' Devalopmant ordar
94 1025 | A |Sengam Vihar G- Block Delhi-62 e So 0 |seutn - Ioeonin
85 1025 | B |Sangam Vihar G- Block Dc_lhi-sz South :.. H w W;J. -
o6 1031 Freedam Fighters Enclave Neb Saral Delhi-88 South Chhatarpur (46)
2 1041 Arakpur Bagh Machi Motl Bagh 2, Dalhi-21 New Delhi oanicem. (a8)
i 1043 Sangam Vihar, J -2 B, Tuglakabad, Delhi Soulh East Sangam Vihar (49}
99 1054 Salduisjab Exio.Paryaveran Complex Delh-30 i Chatarr {46y
100 1064 Trithankar Nagar Jain, Colony Karala Delhl-81 North West ' (08)
0 1087 HNeb Saral Harljan colony Delhi-68 ! : South Chhatarpur _{45)
102 1119 Neb Valley IGNOU Road, Neb Sarai, Defhi-68 Sauth * |chnatarpur gy ‘ i
103 1120 Freedom Fighters Enclave Neb Sarai Delhi68 South Chhatarpur (46) \
104 121 Har Govind Enclave Rajpur Khurd Delhi-68 : sm : * |ennatarpur (46) l _
105 | 1121 | B |Har Govind Enclave Rejpur Khurd Dethi8 L G 'c_r_maiarpu:rif_isi ; ‘
106 1121 | G |Her Govind Enclave Rajpur Khurd Delhi-68 : : 5«..-m pad i m@w_tlsf
107 1152 g::gin Haula Extn, East Chattarpur Bl\aﬂ,. Sahurpur, South I : *_:_:nhgtarpu_r 8y
108 1186 Sannoth Exin.Pi-| 1L lit Narela Delhi-41 : Moh i o pn'arera {uii:
108 1208 Raj Pur Khurd Extn Menraull Delhi-68 Soun ; Chhatarpur c4§1
110 1236 Zindpur Village Extn.Allpur Delhi-36 Noth Narela (01)
111 1244 | A |Neb Sarsi Extn, Phll IGNOU Road Dei_hi Sou\:h (Chhalarpur (46}
112 1244 Neb Sarai Extn, Ph-ll [GNOU Road Delhi South - * |chhatarpur (48) |
13 1246 | A |Vishwakarma Colony M.B.Road Pul Pabladpur Delbid4 - [South East Tughlakabad (52)
114 1246 | B IVishwakarma Colony M.B.Road Pul Pabladput Delbi44 | |SouthEast  [Tughiakabad (52)
iswakarma Colony B- Biock M B Road Pul Paladif[go iy gast  |Tughlakabad (52)
115 1247 A b :
116 1294 Village. JPooth Kalan Exin Abadi, Delhl Nortn West Bawana (07)
1 1205 | |Seinik Farms Westem Avenue N.Delhi ; o |ambedkar Nagar (48)
118 1307 | A |Raiiv nagar Extn.Begumpur Delhi4 1 i North West Bawana (07)
118 1307 | 8 |Rajiv nager Exin.Begumpur Delhi-d ] North Wesl Bawana (07)
120 1307 | C |Rajiv nagar Extn.Begumpur Delhi-4) t North Wast Bawana (07)
121 1341 | pawan Dham Trivani Cly Delhl-36 North Narela (01)




SL. No. | Regno | Pan [Name A Name 5
of Colany k I:‘:':""" Davalopmant oider
122 1343 [Asha Kun] Vasant Kunj Delhi-70 - IMenraul 148)
123 1354 Sangam Vinar G- Block Near Shaoling Range Delhi-82 |South East Sangam Vinar “49) 1 i 20
124 1354 | B |Sangam Vihar G- Biock Near Shooting Renge Deihi-62 | South East Sangam Vihar (48)
| Froedam Fighters Enclave. Near Neb Sarai, Mehrouli, Delhi-
125 1355 K nve, Near Neb Sarmi, Mehrouli, Dedhl- South Chhatarpur (46) 9
|Freedom Fighters Enclave, Near Nel i i=
126 1355 | B fo ear Neb Sarai. Mchrauli, Dethi-l o1y Chhatarpur (46)
127 1371 Village Garhi Mandu Delhi-53 North East Ghonda (S6)
128 1389 Freedom Fighters Enclave Delhl-68 South Chhatarpur {48) 9 J
129 13594 Ranjeet Nagar N.D-8 Waest Palel Nagar (24) \
e
130 1815 uggklulatab Exin.J-Block, Paryavaran Complex, Q.Ihk Sou Chhatarpur (46) o \
Saidulajaib Exin., Kohinoor Enclave, M.B,Road. Opp. ey :
133 £hi CISF Complex. e Chhalerpur(e0) i _\
Village Lal Kuan, Block-D, Chungi No.3 & Block A, B Pul' {2~ : L T l
b 1483 1 B Ypehiad pur, i | South B | Tughiakabad (52)
83 1462 }\:2:9[:&[’:2('::". Block-A to J, Mehrauli Badarpur Road,: i 801!“1 Eul | Tughlakabad (52)
a4 1402 | A :m l.:ll :‘un. Block-A ta J, Mchrauli B«_!y-pyr _s_tmq. - Asouin East Tughiakabad (52) 91
135 1483 Tuglakabad Extn. T.A. Block, New l_)alhi-‘!g : South East - Sangam Vinar (49) 7
136 1498 J-Block Prem Nagar. Lal Kuan, .5 Raad.Delhi-44 . |Soutn East Tughiakabad (52) 7
137 1519 |Aya Nagar Extn. B-Block, New Delhi-47 . |cnnatarpur 46)
138 1520 Ruchi Vinar,Rangpuri Pahari, New Delhi South - Chhatarpur (48)
i ar), New i
ipe sl EE::::;ZQ Abadi, Dhansa Gaon,{Gopal Nagar) ! South West _ |Majafgarh (35)
140 1552 Sangam Vihar, G-I, Gali No. 18, New Delhi-62 South East  |sangam vinar 48y 7
141 1587 FF CC Colany, Neb Saral, New Delhi S (South {|Chhatarpur (48) L
142 1600 |  |Radha Krishan Vihar, .. - i | Soutn Easl, Okatl) i
143 1604 ful Pahalad Pur - [Soutn East Tughlakavad (52) " l
3 ! : e ; ; 1
144 308, Neb Sarai New Delhi 68 ; Soulh qlfgalarpur 18 .
(ELD} i
) 109- The Sunridge. Sunridge India Heritage Pt 'Lés_e.b-hﬂg?ﬂ Sauth:  IMehrauli (45) \
(ELD} Sarai No, 8, Kalka Das Marg Mehraufi, New Delhi 15
o o saidulajaib Village Rest It Assodaﬁo:tl Newl e uih (Chhatarpur (48) ‘
4 (ELD) Delhi THE :
122 Resident Yelfare Assaciation, Rajokari Harijan _a““' New Delhi Bliwasan (36) J
1 (ELD) New Deihi 38 :
127- Tuglakabad Vilage Extended Lal Dora Abadi East,  |gqun East Tughlakabad (52) 13
148 {ELD} .|New Delnl 44
i :;23 Neb Saral, Saldulajab Market Association New Delhi 88| South Chhatarpur (46) J
L




: Popetro -
B0 i oo gy e e R
arijan Bastu{ﬂm[ - Jish Het il
150 {€LD) R DA D Chhalra] Rajokn Fahan, Manral ki i (Giwaan 2ty
132- ey
151 (ELD) | [EXtended Abadi of Villags Chhattarpur New Delhl~ |South Chinatarpur (46)
152 183~ Ruchi i
(ELD) i Vihar, Rang Puri Abutting Block-B, Delhi 37 South Weast Bilwasan {36)
147- [Qutat Enclave Vil
153 Mahraull 4
ELD Daihi 30 Iaav Matwaill 4G WiRrd 0. <Mt 14l Mehraull (45)
154 {ELD) Village Mehrauli 48- Ward No. 1, New Dathi 20 South Mehraul (45)
Gadai Pur Exin., 26-A, Club
155 24ELD) ub Drive, Gadal Pur Extn,,
Mehrauli, Gurgann Road, Gadei Pur, Delhl-30 South {Chhatarpur (45]
156 2-{LOP) 14, Rajpur Road Opp. MCD Flals, Civll Lines, Delhi 54 |Nonth Chandni Chowk (20) ‘
22 P
iid (ELD) | |Mairi Village Exin., Majri P.O.Karala, Dalhi-81 NorthWest ' |Mundka (08) 1
158 =3 {E i
(ELD} xended Abadi of Aya Nagar Village. New Dethi-47  |South Chhatarpur (48)
25 |Harijan Nardan Basti, Lal Kuan, MB. et | i
159 (ELD) “"I uan, M.B.Road, New Dalhi. East n Mihar (4) 113
28- —
160 (LOP} C4, C-5, & G1 Block Village Aya Nagnrh_law Defi South Chhatarpur (46)
29 Extended Lal Dora Abad Area, Village A ar, = 4 :
181 P2 B et 0¢ Aya Nagar, New |o.um Chhatarpur (46) 123
162 (LoP) B-1, Block Bandh Road Village. Aya Nag_ar New Deitil soulh ; . |Chhatarpur {46) -
31 Siver OAK Enclave, Vilage Jonapur Gadai Pur, Mandi e &
163 (ELD} Road, New Delhi-47 (| Chnatarur,(49).
164 {li;,} Neb Sarai Extn. Area New Delni 68 -~ lenhatarpur (46)
165 LEEEI Chhatar Pur, Near Durga Ashram, New Delhi-74 1 {Chnatarpur 46) ‘895
166 :é’fé} Shanti Kunj, Chhatiarpur, Dehi30 -  [onnatarpur 46)
167 4-(LOP) gzh\ﬁlhge Ushman Pur 3rd Pushia, Dhallan Road wa (66).
P53 LAHES £
40- : : i Mehraull (45) i
168 ELD) Village Kishan Garn{Mehraull) New Delhi-70 : ehraull (45)
169 e:g;'} Lado Sarai Exin. New Dethi 30 ; South Mehraull (45}
o . : = ——
Menrauli, 45
170 i Kishan Garh Part Village, Metwauli, Delhi (45)
171 E”fb} |Mahipal Pur vitage Extended, Abadi, New Delhi-37- Bijwasan (36)
172 59- |Sanjay Colany, Bnam Mines. Bhagnralh Naﬁnr New sangam vinar 49)
(Lor) Delhi-74 B :
173 6-ELD)|  [Masoodpur, Disti- South West. New Deir_l_r_—?’o : Biwasan @8 2
Samili, Shrl Niwas Pull Extr., 'Newl)e-ll'ﬂ" :
o 6.(LOP) ;;nhﬂ Sewa Sami v South East Jangpura {an) T
Ba- Swaroop Nagar, Part-ll, East G.T.Road to BuaradI [ horth Badii (05)
175 (LOP) Road, Dethi<42 s -
176 gfg} Bhalaswa Village. L.al Dara Extn. Delhi 33 - Norih Bl {05) ind
177 ;-f:é} Andneri Mare Extn. Village Mehrauli New Delni 30~ |Soutn Chhatatpur (46] 8
176 o2, | |pnase il Aya Nagar New Deini 47 Soulh Chhatarpur (46) i
40- Extended Abadi of Ghiloml Extn Gitomi Village New | Chhatarpur (46) 7
179 {ELD) Dathl 30 :
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F. No. DC/221/05-M(U/C
Government of India ! % éy
Archaeological Survey of India
Delhi Circle, Puratatva Bhawan,
GPO Complex, D-Block, INA

New Delhi-110023

Dated the: ;,7’}7//)

© §h. K.S. Meena, |
Joint Secretary,

. Urban Development,

. Govt. of NCT of Delhi,

9" Floor, Dethi Secretariat,

L.P. Estate, New Dethi

: ‘Regularization of Unauthori_zed mloniés in l')ellli-l_'e_é_.
; -With Teference to your letter : No. UD!UC!AS[Qotsmzz 199838!‘2024 202“»‘ dated
_-.12 12.2014 and. m contmuatmn of this offoe letter no DCf22la’DS M(UJC}84D4 -8409 dated

11 2.2314 on. the -subject cited above, it is to: mform you that" as the per provisiops . of
: Er.umh1t:qtv.:cla’mgulated areas can be

10 the colonies those a:e falis
Jec& to the. ‘condition ‘that any uew consu'uchonf re-comtmctmn Jrenovation

:repai- :&dum n. !a]temuan including dcvelopment work should bc taken up only with prior
o .cienrancz/permjssmn from the Compctcnt Authoritnyanunal Monumeut Authority. The
colonies those are located in p.atectcdlnotlf ied area carmot br. regularize; The 7 (seven) colonies
those ars located in Okhla and marked as Zxx in the list submitted to you on 11.12.2014 cannot
be reguiarize till the site is de-protected by ASI/Govt. ofIndia. © = : :

 Yours faithfully,
A _ . Superintending Archacologist
Copy toz- R : R ;
I. PS to Chief Secretary, Urban Develupment,. Govt. of NCT of Delhi, 5" Floor, Delhi

Secretariat, ].P. Estate, New Delhi,
£_~PS to Secretary, Urban Development, Govt. of NCT of De]hl,
(2 ' Secretariat, .P. Estate, New Delhi.
v 3, The Director General; AS], Janpath, New Delhi.
| 4. The Regional Director (North), ASI, Red Fort, Delhi.
g < 5. The Director (Monument), AS], Janpath, New Delhi.

Y™ Floor, Delhi

Superimend\lé%;ologist

R

R e o
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. F. No. Dcaz_us-M(tJic} g’irolfvfp 5’ s
Government of India - : E i
Archacological Survéy of India '
Delhi Circle, Puratatva Bhawan,
GPO Complex, D-Block, INA

New Delhi-110023
To, : ‘
The Chief Secretary, ; i
Urban Developiment,
Govt. of NCT of Delhi,

5" Floer, Delhi Secretariat,
L.P, Estate, New Delhi

Sub:- List of the unauthorized colonies-reg. .

S_ir,

As directed during the course of the i.i-!sn g chaired by Chicf Secre!ary Delhi on
l} 10.12.2014, please find herewith a list of 47 Nos { una' thy nzpd colonies with' their details,
A

copy of the Gazette Notification of AM&ASR m, 2010 'ulongwuh the address of the

Competent Authonty i.e.  the Member Sm-etm'y 'ahona! Mormment Authonty, 24, T:Jak.
'
dé}“?w/(

/ Marg, New Delhi & The Competcnt Authanty, Offic o the Comﬁulent Authonty. Regiona]_ :

Ma Copy to o

AW % . “

(2‘ Secretariat, 1.P. Estate, New Delhi, b i
\2"" Joint Secretary, Urban Development, GovL of NCT of Del’hl 9 Flmr. Dclhl

Secretariat, L.P. Estate, New Delhi =

The Director General, AS], Janpath New Dc!h_l. i
The Regional Director (North), ASI, Red th,Dzlh:
The Director (Monumcnt), ASI_ anpath New Delh:

»aw

. Supcrmtendiy\/%uqabologlst

Dated the: 11.12.2014

The Secretary, Urban stelbpineﬁt, GovL of NCT of Dcllu 9“' Floor, Dclh: it :

I

o
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¥

e
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06»0\9?'

LIST OF 47 COLONIES WHICH FALLS IN THE PROHIBITED/REGULATED AREA OF CENTRALLY PROTECTED

MONUMENTS. ki :
SL | Regn, No. Name of unauthorised Colonies Protected Monuments. Remarks
No. area/prohibited/regu
N _ x . Iated area : .
1 ‘ 1195 ’%ﬁ’;tm ﬁo:ila (Chhuriya  Mohalla) | Protected Area Tughlugabad Fort e
ugabad, Delhi :
| 2.1 127 (ELD) | Tughlugabad Village, New Delhi-44 Protected Area “Tughlugabad Fort wkh
rs;' 487 = |Christian Colony, Patel Chest, Delhi- | Protected Area Rajpur Cemtery Thw
110007 i o
4. 10 St. John Church Colony, Mehmuh, New Prohibited Area (**) | Quib el
: Delh1~30 ; Archaeological
456 Isla.m OoIOnLMah:auh Prohibited Area Hatiz Shamshi ok
880 | Tughlugaba — Profibited Area stugabad Fort **
894 - | Khirkd Extn. MalvxyuNagar New Delhl-l? ‘Prohibited Area; T Yusuf Qatal . *
: .1033 dni BagchnBulward Roa.d De!h&-54 e | Proh.ibiz‘edAn:a - _Sammyﬂom .3
HE lazoe—Pmmvmﬁmﬁﬁvmﬁe : Proh.ibnad Amj_ o -YusquataI e
it ‘Malviya Nagar Dethi-17 - ;
1494 “J-Block, Prem Nagar, LalKuau.,MB Prohlbited Area : PalsmMosque Rk
e Road, New Delhi-44 £ Prohibt-adAma - -ShB;Sh =
1555 | Sbalimar Village, Dethi-88 i A Mahal “
41 (567) | Begumpur Post Office Malviya Nagar, New ‘Prohibited Area | Begumpur Mosque
| LoP Delhi-17 . Eerifici
13.| 25 (ELD) Han_janNardaﬂBastl Lal Kuan, MB. Road, | Prohibited Area Adﬂﬂbad Fort - .
: New Delhi-44 2 By -
4. 32 (ELD) | K?l;ad:s Marg, Mehrauh, New Delhj 16 | Prohibited Area Qigﬂ_? : e
14. 32(ELD), S - | Archaeological




@«_'

; : Area ’
15.] 33 (ELD) |Kalkadas Marg, Mchrauli, New Delhi-16 | Prohibited Area Qutb =
; Archaeological
Area
16.] 34 (ELD) |Kalkadas Marg, Mehrauli, New Delhi-16 - | Prohibited Area Qutb : -
: S Archaeological
' S _ Area
17.| 63 (ELD) | Begumpur Village (South), New Delhi-17 | Prohibited Area | Begumpur Mosque *
18.| 109 (ELD) | The Sunridge, Sunridge India Heritage Pvt. | Prohibited Area Qutb I
LTd., Haveli Sarai No. 8, Kalka Das Marg : ' Archaeo!ogxcal
| Mehrauli, New Delhi-30 ; i Aréa
19.| 110 (ELD) | The Haven Athene Hospitality Services Pvt- Prohibited Area Qutb =3
Ltd., Property No. 4-1-14, Ward-], Kzlka GnaE R - Archaeological
T e Das Marg, Merauli, New Delhi . Gebl et Area’ !
20.1 111 WMW&@—SMMWW Quib a5
G el Ltd.HaveﬁSarmNoGKalkaDasMarg e T
| | Mehrauli; Ne:wDeilnBO i R _
21| TR2ELD) | =
; ) 'Vina esaiduuah'ab T Prohibited Atea | Qutb =
22 _1.14 (ELD) 3 g ahyj G S Ashacoiogial
33.| 147 (BL b Enclave VﬂlageMchmuh ACWard P_rohibited Area Qb .
(ELD) 30 —NewDelhi-S it i A.I.‘?h_“"l"g‘gal '
24.| 148 (BLD) | Village Mehrauh 4B, WardNul ‘New thib_ih_edarea Quib . - o
o i Delhi-30. e : ﬁ:”l"g‘“’
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S
5.Mo. R;gn. Name of L

LIST OF DDA HINDRANCES IN UNAUTHORISD C(ILONIES:;

Burari, Dalhi-B4 (A & B)

rized Colonl di l ideals of H ann; -
35 | 450 |Pooth Kala Abadl, Deink-a1. Yes | |Afecied o :kﬁsml!msx lum _l i
5 | san [riaevi Waidr Begampu - PN | under 40.0m rogd RAW cec.20 _ IBavana (07) [Norih West
= Kanjhawais Road. Delh Yes \nnecm undar 40.0m road RAW 3ec.28  {Bawana (07) 1’“‘“" R i
40 508 INaveen Vihar, Begampur, Barwia Delhial]  vas  |Pecied under 40.0m , 60.0m Toad RAW - - i
32,37 |Bawana (07) |vortn west l
41 721 |Begumpur Exin, Rajlv Nagar, Delhi-41 Yos Aflecled under 60,0, 30 mi, 40 . road | %
@ | s | Vinar. Shahbad Dauitpur, Bawans, RN Sec 30 S8 ol ot _l :
il Dekhi-42 Yes Affacied under 80.0m road FUW sec.28 lam w@n Morh \
7o 7ar  |Kallosh Vinar Pansall Post Parniadpur ;
Bongae Uil 42 Yes  |Affected under 30.0m road RAW sec32  [Bawana (07) Norh g \
a4 | TS |Peniadpur (Banger) Extn. West vas  [Affected Under 30.0m, 60.0m road RV :
e Ser-30, sec 31, |Bawana (07) Norh _‘
45 gz [RMIM Vinar Begum Pur Exin, Barwala
Road Delti-41 Yaa | Affecied under 30.0 m road Sec-32 Bawana (07) ‘Ncnll! Wast J
46 Ba8  |Krishan Colon i Affecied under 30.0m, 60.0m , 80.0m read
y Prahlad Vinar Rohini,Demi|  Yes  [TUPET : i IBaM (o ]wm _]
861 i .
a7 Rajlv Nagar Begum Pur Phase-ll yes Atlected underd0.0m , 60.0m riw 3ec.38 15“-'“ N HNorth West J
Tayoul Pian of Anand Vibar Colany, PootN 5160 100m RV ro
T 81 | Y. Affectnd 100m FUW road & Bawana -
981 Iknurd Bawana Road, Delri-39 Yes  auchandi road i ]Bm"ﬂ (o7 INW
Begam Pur Extn, Begumpur Viliage, A under 30mi., 40 roed RIW
49 | 108 o ABCOF, New Dehi-41 e ‘sz R S ¥ laawana 01 [norh west
iz De Vihar al will P li T B 3
S | G m,:pmw dlage Pansall Poothl .0 |afacted under 80,0 mir RAW D.C. sec-24 lﬂaww_!_a on .m
g1 | 1304 |Shahbad Exa Main Bawana Road Yes ";::;‘B’dr“‘z"a“ 450m BO0mAMY. - il lnm o7 \m
52 | 1307 |Rej Extre. TAfracted cnder 30.0M , 40.0m road RAW. ] i Nost
jiv MNagar Begumpur Delhi-41 Yes D.C. Se¢, 32,33,37,38 e Ban ©n 1““
s1 | 1308 lBegam PurExin Deihi-43 vas |AMected under 30.0m. 400mmad AW - |gaana (07) imﬂh West
B.C. Sec. 33 i 2Wana | .
= tgn.a |Extenged Atadi Vilage Pooth Kalan Nes Aectad undet 40,0m r0ad RW  |Bawana (07} \N""" Wies!
s | o, |ese Begumpur Delni-te o repprperae ) eI L
55 | 47-(ELD) [Viiage Pooth Katanft il T Yes [Affecied under 40.0m road RIW. |Bawana (07) [Horn West !
Canabad Ean. Lal Dora Pan i, hain i ; e
i v A | Affecied under 30.0m 5 Norh
5T | THLOF) Ifzawnm Road, Sahabad Daulst Pur Deihi ‘fes:_ i 366262728 i : i
T8 | T34ELD] [Pooth Kalan Exinded Abadi T Ves  [Afiocted under 40.0m road RAW | 17) {Norn West
L; Khera Kalan & Khers Garhi Extrded Abadi | il e
s |reED) e e KnatanDei 82 | \EW". ia {07) \ oh
60 |BS-{ELD)|Prahlad Pur {Banger) Exin,, Delnl-42 Yes
=i Dricaj Vinar Karala, Rajiv Nagar Extrl, R
81 | 583 |suan puri, New deini. ik s unia (08
g2 | 82 :2?“\;,::“" RE;"”"’:i- BBlock, MIRBPUT|  vge  |Falling In Regional Park | . |eiwasa
/ e Afecied under masier pran road of 75.0m ; ZEE I
& o pﬂmﬂ%r;uu. Manipalpur, . Extall, Yes, |twand proposed:30.0 mir road RAW. - \B'M {38} ‘NN Dalhi J
new Delfi- s connecting NH-0'ind MM road 2 R :
B4 425 |Vasant Kupj Enclave, Delhi-T0 Yos  |Falling in Regional Park - T ©T 0 | Blwasan (38)  |New Delnl
: Fresh PT Survey Requierd / in UD wabsite T ;
g5 | &6 |C-Block, Sangam viher. New Delhi ves  |isiilis Amitas Avenue {Samalka) Colony, |Bijwasan (a8} New Delhl
: Rajokri. Delhi :
Samaka  ExnKapashera Chowky: FECEE - . i
&5 01 |2 Stoarh Road e Yes 100 mir wide raod P ‘&lu;wasaa (36) New Deihi _l
&7 1130 J?iﬂswrt Exin. A-Block vasant Kunj Dedi- Yes ﬁfgxad ‘under praposed road of 30.0 m \Bi}i-vé 530 (36) 1NH Deini :
. }P(opoaed naw rogd of 45.0m RAV may s
68 | 1228 |vill Shabad Mohd Pur ExinArea Delni-61 | 88 | v come of ihe viage siructurds. iaﬂmm (38) [Nmuein- i
0 | e [DSTEEEEE Waripel PUr EXIN NEW| oo | Afiected under MM road of 75.0m RIW - 1aqmum (36) |sou west
—— {43 |Ruchi vinar, Rang Por Abuniing Block FlFecicd under widaning of 30.0m road 1 (
% | D) |peniar Yer fpwy oo o Bijwasan (36) South West
: Road RAW B0.0m oid NH-8 may gel :
71 | 584L0OF) |Samalka Village, New Celni-37 Yes | alfected and detalls 1o bé axamined aftar  Bljwasan (36} New Delnl i
£.T survey of the area _1
Sen Wohalla(ear Elecirliion Offic.e) : outh West
72 | S8ELD) | Gliwvasan, Mew Delhi.61 Yes |Affeciad under road 30,0m RIW, Bijwasan (38) s‘ Wi
73 | 6AELD) |Mascodpur Disti., Extended abadi e rbial widening of TS.0m 08¢ g pyasan (38) Naw Deffi
Saim Mohala £xn, B-Block, Biwasan Bi 46) South West 1
74 | T4(ELO) {Jiiage. New Delnl-46 yes  |30.0m road may get affected pantly, | ijwasan (36)
Bue 1o 30,0m RAW of old NH-8 some of the
Kapashera Extn., Village Kapasnera, New siructures of ihe colony may get affceted It |au cagan (3 South Wast
75 |ee-(ELD)[lonay Yes | oiwnen Kapashers juncion lowards Efassan (6)
NCTD.
Nangii Poong Extn. G. T. Kamal Road, Bart falls on 100.0m Riw road (G.T. road) l
7 | % lpanas Yes land 50.0m green buttet b 4
77 70 |Hardey Magar, Jharoda Majra, Burar - ves |P*" falis on 30 mir. AW s0ad i \auﬂ_!‘ 2} .
o | oy Mo ik Somgu ucteny, Sae No03|  vas |partfal on30 mL RAW rosd & HT. Line lauun' (o2
Burari :
19 13 Cnanden Vinar, Wesl Sant Nagar ~ ak
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LIST OF DDA HINDRANCES IN UNAUTHORISD COLONIES

5.No. Rng!a T Mame of Unauth Calanl T o
30 | 151__|Himgid Enclave, Burar Road, D ot ; Iﬁ y lm ric l
] oad, Delhi-84 Constiwency et
g1 | 196 |Babe Solony, B-Block. Sant Nager, Burar, s Central.
g2 | 237 |Sant Nagar Block'A’ Burari Road, Deihl » Burari (02) Cenal
— = s Part falls on 30.0
s | 271 |Vemar Coleny (Kamal Pur) Burari, Delh- on 30.0m RAW road and HT lios  |Burer (02) Central _1
LN ) ves |Pertfalls on 60.0m Riw road and below HT
a4 | 287 |Reushik Enclave, A-Block Burar Rosd e B 122} Cantral
Delhi i3 " Yas Harllo‘lhan 60 m. & 30 m. RAW road & e
0 I e s RN O e
s L 'arl 100.0m riw
36 | 328 |Alit Vinar, Burad Garh, Deini84 . saete lc“"l
: Yes  |Pat falls on 30.0m Riw road Burar (02) (Canral
87 | 388 |Jharoda Exin, Pt), Majra Burari\ Yes |Parfalls on 100.0m Riw Bundh road end o
28 e m::? P Nalhupira Vo, Burd| HT line Burari (02) ‘cmm ]
= a8 |Part falls on B0 m. RAWY road, Burarf (02) \c.rm; l
444 |Sant Nagar, B-Block Burari, Delhi Part falls on 100.0m RAW ad =
e Yos 1T Line pustarond & g, 0 (02) Caniral J
20 448 |Amrit \fihar, Burard Part falls on 30.0m and 80.0m Riw road
= e and HT kina Burari (02) Central _l
91 484 ibrahim Pur Exin, DCM Colony, Burari
Dethl ‘| yes  |Partfalis on 30.0m Riw road Burari (02) Nerih H
a2 465 Ibrahim Pur Extn. DCM Colony, Part-ll
Deihl-36 T Yes Part fails near 30 mit. RAW road Burarl (02) [Haﬂh
83 4T Jharoda Extn., Phase -ll, Surender]
Colony, Cross road, Burari, Defhi-84. Yes Part falls on 100.0m Riw road and T line | Burarl (32) lcentrd
Shiv Kunj, Area No.5 B-Block, Sani N -
-7 4BE Scart agar Yo ::;t Talis on 100.0m Pusta road &nd HT Burar (02) Goarital
Jharoda Far~3, Surender Colony, B 2
a5 508 | unina y. Buran,| o a:!uﬂel:‘- b; 20.0mtr ng. MPRIZOP IE e (02) s
26 530  |Mukundpur Extn., Part-|, Delhi-42 Yes Part falls on 30,0m Riw road . Burari (02) Central
y Fart falls o 100.0m riwh near 30 mt. RIW
o7 622 |Harijan Bastl Jharods, Mazra, Dalhi-84 Yes  |road & exact location is not Burari (02) Certral
jdemtifiable.Fresh PT Sui
a8 646 |Baba Colony, A-Block, Burari, Dethi-94 Yes  |Part falls on 100.0m Riw road Burar {02) Cenral
West Sant
w | e [ e Eony At Brck] | yay .Pan falls an 30m. & 60 m. RAV Burari (02) Central _l
1 & . 30 m. RUW roadis pasaing aimes! middie of
oo | 688  |Nathu Colony, Nathupura, Delhi-34 Yes. L. otony and HT line IBuraﬂ. (02) Central 1
101 | 725 |Kaushik Enclave. Burarl Extn. Deint-84 Yes  |Part falls on 30.0m RIW road Burarl (02) Centrel
102 | 728 |Emended Abadi Kushak Ne.2, Deihi-38 Yes |Pan falis on 80.0m RW road Burar| (02) North
103 | 772 lMulcand Pur \istar, Delhi-42 Yes  |Aftected under 40mt Road RAW | Burari (02) Cantral
104 208 g::::;:'aﬂ( Exin. Mathu Pura More Burar Yes ft:;o! colony falls m praposed 40.0m riw lam 02) lc al
705 | 808 |Kamal Vihar Kamai Pur Burari Delhi.84 Ve |Part falls on 60.0m r/w road and HT fine | Burari (02) [Ceniral
Froposed 30.0m wide road is passing
106 g21  |Kadl Viner Near Nathupura Deihi-36 Yes \hrouah middle of the col ]Hurlﬁ {02y lNanh
107 843 [Harit Vihar b Burari Celnl-84 Yes Part fall on 80 m. RAW road iEumI {02) }Cmni
108 B45  |Salya Vihar (Kamal Pur) Burari, Dalhi-84 Yes Affected under road 30.0m RIW 5 lauml a2y ]Car.trai
| s peamEVEee Kamal Por BUral| e |Part falls on B0,0m & 40.0m oW road lu.umt ©2) Lcm
T30 | 928 |Naihupura D Biock Burari Delhi-84 Yes  |Part falis below HT line |Burari (02) {Cantral
11| es2 gti'::;s Nagar Buran Nathupura Road|  yo,  Ipar falls on 60.0m ehwroad Burari (02) Norih
S
Sant Nagar Block Al Extn.Burari Road i fall =
112 987 pelniad Yes Part falls on 60.0m riw road Ewlaﬂ {07 Central gl
13 | 1154 g:jh”m‘““ Endiave Salupwr Majra BUEA! oo |part falls on 100.0m riw and green buffer  [Burari (02) Central
774 | 1188 |Harijan Basti Rohtak Road Doihi-5 Yes _ |Aflocted under 60.0m RAW _ [Buran(02) Cenlral
115 | 1aes [ImocTeasd Tolony Part, Exin. BUra|  vee  |pert falls on 40 mt. RAW road & HLT. Line |Buradi (02) Ceanlral
Shasil Perk Exin., Mathupura Mors, raits RMW Burari (0 central 1
116 | 1487 |G cari Delhi-B4 Yas  |Part falls on 40.0m Riw road rari (02)
117 |61-(LOP) |[Keshay Nagar, Garhl Khusro, Burarl, Delhi Yes Layout plan not submitted Burar (02) Morth J
= o i '90.0m road Riw
118 ¥ Clubgrr;l:m?omv. M.G. Road, Gadalpurl oo gsdmw mdewr:la:u‘:r}n DmMRM Chhatarpur (48) South
under witen| Om road
119 | 126 |Saidulajab Extn, Mehrauli, New Delni-68 Yes ;;"f\f"’d ing 13, Chhatarpur (48) South
‘Samoav Bapu Colony, Jaunapur Manli, “Afiecied under widaning of 50.0m read | e aarpur (48 South
120 | 135 |pgnari Abadi, Mehraul Yes  |now pur %)
Freedom Fighter Enclave, IGNOU Road, P road 30 mir, RAW, Chhatarpur (46) South
121 | 943 |\en Saral, Now Dohi-88 ves |Proposad m"" S pr
Dang Complex, IGNOU Road, Saldulajab Afflected under widening of 80, Crhatarpur (46} South
122 | 154 JExin,, New. Deih:30 Yes  lpow
123 180 |Dr. Ambedkar Celony, Chhatarpur Yes  |Faliing In Reglonal Park [ 46) South
24 | 2u1 Br Ambedsar Colony, Andheria Mom.| .. Afecied under widening of B0.0m road | epngy 8 Souly
Chhatarpur, PL-l ROW . e A B00Toa8
125 | 330 |indira Enclave, Neb Sarai, New Delhi-68, |  Yes ‘;‘;’ﬁ’“ under widening ot B0/ Chhatarpur (46) South
Wandi Panani Abadi, Shanti Camp-l, Delhl ‘Afiactad under widening of 60.0m road it Soulh
1261 3 Jay Yes  |mow! (also Falling In Reglonal Park] i ashi
ected roposed ruad of 60.0m road i
121 | 375 |Chattarpur Extn,, A1, New Delni Yes (e by pro ( 148)
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UIST OF DDA HINDRANCES IN UNAUTHORISD COLONIES

Hama of Unauthorized Colonies " if
Chattarpur Erclave, Mehraull Chatiarpur,

Anupam Garden,Detnl-88

of Assambly e

| District

o c.

Vi \Mlmb\fplwmﬂd’ﬂm& = L ] _l
30,0m road RAN. Chhatarpur (48) . . {Sou |

Yes | proposed 30m road ROW Chhataoar 146

Chhalarpur Enciave, D-Block Phase-)
58 i

Chatterpur Mini Farms Chalterpur main|

AFiecied urder widening of 60,07 10ud
Yes bk lcmw (a8

Road Mehraull New Delni-62

EEEEEE

R
Yoo |Afiacied underwidening of 80.0m roed

Chatter Pur Exin Mehraull New Dethi- 74 l

@
@

Neb Sarai Extn. Area, Delhi-68

Fatehpur Beri Exin. Mehrauli Deln-T4 i

Saldu'ajel  ExinPacyavaran  Complex)

Meb Saral Harjon Golony adjoinlng Sake

Neb valley RwA, IGNOU Read, Neb

ROw |omratarpur 08 fsom
Afeciod under wiianing of 60.0m rood

Yos  |oowand 100 e |Crnatarpur (48) lsm
Atiecied by Toed of 30.0m & :

. Mir rhw i b (48) \

Yes Aeciad undar widaning of 60.0m road b lcrnhdm 46) | Soun
Fliecied under widsring of B0.0m road

Yes ROW ! Also Falling in Reglona Park, | Chhatarpur (48} South

Yos ;‘gﬁ'}‘ undar widecing of 30.0m 198d | cppaiarpur (a6) South

e il e

C & D Fresdom Fighter Enclave Neb|

Yes lAMadul\dll wianing of 30.0m road ehw | Chhatarpul (46) M

Har Govind Enclave Rajpur Khurd Delhi-

Yes |Aflected by proposed road of 100.0m Chhatarpur (45] M :

Crandan Heuls Exn. East Chabarpur

e ,amm g o BOC 5 A5 0 | Couatarpur (48) m

Sy Pur Khurd Esen,, Oelhi-c8

road e -
Vs _k;lﬁ;eﬂ mdﬂpmpvud 100.0 m road chnatargur (46)
1

Affecied by p Teed o(B0OMB.  |Crnatarpur (46 m
Y85 lan om Road Riw, il

Freedom Fighter Enclave Neb Sarl, ND

Aecied urdor wdaring of S0.0M (0 |cyaarpur (46) m
latnd -

e OO [copataros ()

W 5.Road, Opp. CISF Complex,
Sadulajait ExinAnupam nelave, Ph-1,

ves o P (o ) W

MowDelhl

Freecom Fighier Centra Caleny, Neb) vas

1580 |Asola Extn, Partd

£L0 :
,?L" illage Crnattarpur New Dethi

264, Club Diive, Gadalpur Extn. Menraui

oW and Oem foad ROW _

*WW‘*‘*

74
il K, Chpatlarpur. Dalr-30
“Tiew Mangia Pui New

Dl
LOP extended abadi ahitoral

A e
Sangam Vinar, K-1i, New Daini-62

Sangam Vinar L-Block, New

Defance Service Enciave (5

Momamdumﬂmusu.ﬂmmﬂ

Hacted Gnaet widening of 90.0m and i
Exin Gitemi 600.0m foad ROW and propased 45.0m

Falling in Reglonal Park ‘Dﬂl' (47}
Tiecied by proposed road of 30.0m road l

Deali {47)

e R L

452 |Sangam vinar, L Block, New Delhi-62

|
)
i
3

Sangam Vinar, C-Block, New Dehl-62

Sangam Vinar, B-1, Block, Songam Vinar.

e s}
Sangam Vinar, L-Block, New Dathi-G2

il T
ROW, (Flity in Re i

Yes Affoctad under widening of 30.0m rosd Raw [Deoti (4T). South

Yas aﬂummummmewmw_? Dol {47). R
proposed 30 mir_

vos  Heciod under widening of 300M 1088 {neqi (47) M

nroposod road of 30.0M r0ad  pag) (47

Souln
, [Souh |
=== =
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LIST OF DDA HINDRANCES IN uiu

n. "
s.Mo. Rﬁ Hame of Unauthorized Colonies | pina - UTHORISD COLONIES
— ; of ¥ ¥
73 | 1se0 mmm Park Exnesion, D-Biock, Deall e - i o 7
under widening road
e | o2 g;;h;m Purl, Dabd, Palam Road, K o ROW Dol (47)
[ | Fresh 2T survey Required T
475 | ;3 g:;‘?vlr Enciave, F- Block Paril Paiam, - = DAWARKA (33) South wWest
P L ected undar 45.0m R/W and 30.0m RAW |DWARKA
Mahavir Enclave D&F Block Fais {33) Seuth Wast
176 46 | o iNas Bm datr| ., [Aflecled under 45.0m road W CWARKA (33) o ‘]
pe indra Park, East Exin. (Nasitpar), New| g South
—1 1 Mected under 30.0m road RV DWARKA Bouth
178 :;an Nagar Exn., Krishna Nagar, Deff = (=] West
Gandr| Nager (81)  [Shahdace
179 | 1s7a [Shem Manata Bxn. Seslamp, Gandi| 0
L A Gandni N 1) |shandara
o B e
181 a5 | EBheianpura C-Blatk, (Gafl No. 1-5), Osihi - wihi agar (81) st
53 Yes  [B0.0m riw Wazirabad raed Ghanda (85) iumm _l
182 { 228 lsut:rmh Mohalla, North Ghonda, Delhi-53 [ :mwu::?;;:ummm 5 I Ean
Goiden Enclve B-Block, i Allacied under road 45.0m RAW /inthalD| - ;i
153 \ 35 | inscodabad) ok, Nagh Sakrawihl  woy  leicsite st name of colony is Ram Vinar, | Gokulpur (68) Morth East
* Loni Road, Johar Pur
184 | 816 lankmmm Exin., Ziauddingur, Delhi-34 Yes  |Affected under 60 m RAN and 45 m RIW  |Gokulpur (85} ll-'mh Em_i
185 | 16-(LOP] |Village Gokul Pur Deni 94 , Tes  |Aflacied undet 60.0m A 40.0m rw. [Gowuipur (551 [Horn East
Sitapan Exin, Pari-l, Dabri, Yes  |Fresh PT survey Required Jai y South West
hawir Enclave, = ;
Mahaur Snclaue. Block £ G HINZ8 H3l  ves |nttected under 45.0m rond RAW. sanakpur (30) South West
PR :WD:;I:.'&U: PaT 1 & W UM L |uiocied undor 30 mir road RAW. [sanakport (301 Soulh West
189 1106 |Mahavir Enclave L- Block, Palam, Yos Aflecied under 45 mir rosd ROW. - Sanakpuni (30} South Yeal
Crankmys Placs Pl Pankha Road : T | Jananpurt (30) - South West
190 | 1180 {0 erpor), Uttam, Neger, Délhi | ves Afiactad under 20.0m RW i o e
191 | 1201 |Mahavic Enciave B & C Block Vas  |Fresh PT suvey Required - [Janakpur (30 msmwm -
{482 | 1431 |Mahowir Enclave Palam Ves  |Afeciod undar 45,0m Rosd RV |Janakput (39) T
153_|35-LOP) |F2, Block Mahavir Enclave {Mosirpur) Yas | Aflectsd under 30.0m RV : W‘W :
w88 | o |Erem Meat Karcl Bagh (2078) NeW| yoq |fecied under 39.0m road RIW Karol Bagh (23} . {West
185 11 h:w D:ir:i‘ of LMP.Q. Blogk, Prem Yes f“"“ BT Sutvey Roquired iirari [09) N«‘I_’W'l!_l
198 13__|Pram Nagar-ll, N-O. Biock Kirad Yes *“'M———MEL___
TBalbr Nagar, Kirar Suleman Magarl vy  |afected under80.0m road iW Kirarl (09)
bl {Nangloi, Delni-41 ! : i
198 Avach wihar, V-Block, Prem Megarihl .o | sitecied under 80,0m roac th Kiraei {05) orth Wast
Osii-d] : ; Narih West
195 26 Prem Magar-ll, Kirar Suleman Magar; Yes mmum_ ummm [ {09} b e
1 o Hinderance presen, bn:'\ﬁlrrofm: fH:A
colony rentaibvely ifferent ram (e earliar .
i nauther i West
Yes provided on pians of U sed irari {09) ol
200 a2 |Aman Vihar, Kirari, Suleman Nagar e anias, Furlhet examination can be ; :
subject to sbove obsarvation.
= Srea Vihar Fram Nagar Parll, Dol oo |Aflecled undec 45.0m road RIW Secd1 i (og) ]mwm_
201 43 (4 Indugiriel; : :
o |51 |New Yadey Enciave, Prem Nager Parl]  yos  |Afacted under 45,0m rosd RIW Kirart (09) ann_h\mu !
Naglel, Deihl : - - - ;
-m‘_ Ram HNagar, Prem Magarll KFam) e, laecied under 45.0m road AW . sec 40 |Kdrari (08) 1m Wast 1
= Suteman Nagar o T T T
mder Enciave Phase-ll, Mubarak Purl . Lifected under §0,0m road RAW Sec-40.41 |Kirarl (08) ey \N_umWw _l
204 | 5 |poag Nanglol, Dethi-dl ; ha 2
S| a [ Ve Lt Nend, Hubarak pul 0ad.|  yey  |afiected unoer 45.0m road RIW Kirart (09) !N«mww ; }
o gnmve Phase 1 NaQOL| vo. | atecisd Lnder 60.0m road RIW irant (08) Nortn Vst
206 | 7% |pubarskpur Road, Delhl-d1 - AT P
P T L T hdscol byt RO SecA1  [kiran (08) it West
ar, Nangloi — T
P e oaa o K Bxn, OISR  yes |Frasn PT Suvey Reguired | irari {09) | [Morn Wast
Karan Vihar, Delhl ; - -
T | Aot [eranyi 2B BAck FramNegal|  ves |Alfecied under B0.0mroad RAW, sec41  |Kired (O%) Narh West
i - - -
o v P NRGES] vy (Mccetuncer 4somma RV | 09) Norh et
20| 4 |ing s ——
T | re PV RS Fomd EE, MBI yms  |Aflecied under 30Dmroad RAW, - |Kirar (09) [onth Wes!
Celhi-41
31 |Lvodt Fian of UTShiv Vinan Prem|  yeg Aftecting uner” 80m RIW Kiart (09) North Wesl
212 | 1 lgggari, Kirar, Delhi : g ]
nder Enciave, Phase -1, Mubarakpdrl o asfected under 80.0m road RIW Kirari {09)
213 | 188 JRoad, Nanglel. > PR o s J
1 an
214 222 [Raghuvir Vinar, Frem Magar-ill Yas AHecled under 60,0m road RIW |, sac.40 Nmmm“ I
215 264 |vikas Vibar, Sec-22, Roninl, Dainl., Yes “Aacred unaer 60.0m road RV Kirar (0%}
i Remesh Enciave, Firr Exin, Bawana,| e, mmso.nﬂn.m.uﬂm Kirarl (08) harih West
- Hew Delni-41 : gt i e
217 328 |Prem Hagar Ext. Near Klrad Villags Yes “Affecied under 45.0m road AW 09} ﬁoﬂnwm J|
ia vinar Prem Hagaril, Mubarskul| o, |affected under 45.0m road RIW irar (09) Northy
218 | 34 poaypeihi,
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LIST OF DDA HINDRANCES IN UNAUTHORISD COLON
Name of Unauthorized Colanles IHiM i !rB : ; ik
—— rance |Remarks/detals of Hi oA 0 v -
Kirarl Extn, Part-)l, Kiran o : 'Delh-‘ 5 = e : District il
o0 R S el oA R et 08) Nt West
fol, New Deii Yes  |Affecied under 80.0m Road
;m ;mar,:!pm-n, Shanl Bazar Foad, = RAW Kirari {09) Narih West
man Nagar, ghoi. 85  |Aftected under 45,0m R =
Prem Wagarll, RS BiooeNangial L it ) North West
Deinl-432 | yes |Afected under 80.0m . 45.0m road FOW
5 Sec.41 Kirari (09) Narth Waest
223 | ey |orem Nagacll, ABCD Biock, Nanglol,
1Delhi~41 Yes  |Affocted under 45 m road RAW Kirari {08) Norih Wast
] 224 l 672 \““"“‘ Plan O Gourav Nager-Z (Prem
|Nagan), Yes  |Frash PT Survey Required Kirart (09) Narth Wast
£99 I.Gautav Nagar, Anand Nagar, Mubarak pur
road Prem Ngr.Jl, Nanglol Yes  |Affected under BO.Om, 30.0m roaa YW | Kirerl (09) North West
Romin, X
o2 Yes led. under 60.0m road AW, sec.d1 | Firari (09) lNMn wm_]
Parvesh N, Mubarak; Daba:
; il pur. Dabas, Daihil o aft cted umder 100.m tw Kiarl (09) Nortn West _1
Jeet Ram Colony, Budn Pur Disti, fNoah| :ﬁmhnmsse:.m Firw road (JER-3) & 40 it (08) North
I - :
Layout \pin of Meer Viner Mubarakpur Kirarh (09) + Mundiea | vwoat
1 225 1385 Dabas Road, Madanpur Dabas, Delhi-81 Yes Alectad under 100 m R road (08)
rnu l w8 u‘i}ﬁm Eviended Avadi, New Ashokl o l”m undar 45 mis road RIW Kondl (56) East
| Harijan Bash Biock C Gharoli Exin Dalhi- Affecled under 45,0m, 30m, 24m Road ooy (65} East
Il Yes o : i —
b, 38!
[232 | 1274 |Sapers Basii Vitage Gharoli, Delhi-56 Yes  |Affectad under 30.0m Road AW Kondli (66)
Kondll Goany, Mew Ashok Nagar, Deihi- ae Affected under 45mi, & 24miRosd  |yong(se) East
as : wwgﬂm%rc-zs it
Durga Park, Durga Mahaila, Dnllupum.l e |Pecied undsr & 45mt Road R lcanal (56) Fasl
East Delhi-96 : i —
e B BBiock, Raior COONY.|  yes | [lecied nder 4STH & Z4mt Road AW ' |icondii (56) East
e T ———Tiocied under widering O 46100 |\cona (58) East
Village Datlupura Extended Abaci Yes 30.0m road ROW
ELD) : dli (58 Easl
35.(EL0) |Vilage Kondi, Delnl-6 Yer [Aflecied 300m & nm'mm L Kondiit o
- = = [ zanne since A a
1..Jan1.a Garden. Lefioul Portion, E-Bleck, Yes Hinderance mﬂ;;ﬂ' Laumi Nagar {58)
ar, Delhl-81 \f ':(m 30.0m Rood RIW 3L Lol Nagar ( East
) &5 ! i
South Ganesh Nﬂ‘gll. III)BIM-‘JZ *“ I_E'_. "'I'd! 540 mir, road FROW Laxmil Nagar (58 East
Krisina Puri Fazalpur, - 3 i Haa 4% South
Tiohalla ahapanah Haur Rani, Msiyal  yeq lAﬁudorl Lnder master pian road 45.0m ¥
Nagart Deihi-17 - — re 30 il FUWY a3 | " Inonn wWast
R iags Mangopir KIwra. DA ygq  |ooumrd MAmil Margolin 112}
14-(ELD} g3 o ¥
Yes  |Afecled under 30.0m Road RW L |Matiala (34} South West
Shivani Snclave Phass- |, 1 W, Hakrola, - oo
il Park, Wakiola Mor. Najsfgami  weq #acied under 30.0m Road RIW lmm 134} Saul
New Deihi. Seuth West
Road Wiore, Deendapli|  yes |Affected under 30.0m Road RAW Mallata (34)
. S Facied under road widensing B0.0m RAW 1yygyiala (34) South Wast
Yes  laiong Najatgarh road TS
Lel
4 - : ves |Fresn PT Survey Requlred Matiala (34) .
Najatgaih e " |atian ) [soutn west
5ri Hans Magar 3 s i
. : South West
|Fosd. Najalgam 15 |Affecied under 45.0m riw 03] |Matlala (34) EX en
Chnawia £x., Kangan Her Road ool Under 30,0m road RAW TMotiata (24) |Soutn
Ambika Enclave. Kekrola, - : . South West
Nl o i U
5 380 |Patel Garcen iy '+ . : N;\;Im colony lum. [34) South West
d Vihar Kakeola, New Delhi-42 i ey
= e S faciag nder 46,0 i, R7W proposed _[Matiala (34 ol
253 | 412 |Hans Negar, acied ander witening road 45.0 i MW | iga (34) Soulh West
Kunj, Najaigarh, Delhi-71 Hajatgarh drain :
254 | 430 [Snyam Kunj Nejalga A PRSI cate (38 South Wes!
Ty . FE it . Najofgarh. Affectad under Expressway / Matial
255 | 432 [ShyamVinar. DeEnpur o [Afeciod s 600 o8 RNV and 30.0M [y ataia (34) Sauh Vion
P s '
road RIW - South West
_i“; Vos | Affected under 30.0m Road RIW Matiala : =
7 - a South
=L Surya Viber, Deendainul, ves |Affacted nder 0.omRosd RIW Matiola (34)
258 | 63 |yaiargam. —— [Afeciad onder 300 Rood R 200 ol |\ iayiata (34) South Wast
R a :
258 Major Bhola Ram Enclave, Focnanpur Ipa line South Wesl
e Matiala (34)
FETE Tanaj Enciave, Najagam, Magih SaaWl] vy [Aflected under road 60.0m RAW : South West
20 | 2 |newDal o [Afiecied under 30.0m Road R Mistiala 54)
767 | 684 |Vikas Vinar, Near Kakrald ———1 Matiala (34) South West
| g |Duga Vihar, Phaser Gurgeon Road| vy |Affected under 30.0m Road RIW atiala (
262 Najalgarh. hew Delhi-43. R Jala (34 South West
os | Daia Ram Park New CaonGapu|  yes  |Aflectod ndar 30,0m Road AW s )
263 1 vitage - irediin the UD B
age Frash PT Survey Reau 34 South West
Yes  |website lisi the name oF Unauthorized  |Matlala (34)
264 | 750 |Suttan Garden , B-Block Colony is Rizhal Viner
ok b
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e LIST OF DDA HI 3 e i
. . Name of Unauth f oo IRATLES I UNAUTHORISD COLONIES 2
X ] Hind " T :
== of Hi
265 | 703 [Surm Vinar A, B Biock & Bajg Encave| Constitys |oiwtet
B (:51 AMecied under 30.0m : o) g
Adjun Park Golony Roed RIW Matial :
68 | B16 near Ha a (34) West
Majafgarh Raod, New Delhl ol Day, Yos - -
267 | 882 |Adun Park_Naj Ro Altected under 80 mir road RAW Matala (34) - -1smw.'m
'] ad, New Dail Yos i Lk e T
268 | 919 | Deendarpur Exin.. Najalgarh, e Yos Mm" under foad 60,0m RW Matlala (34) South Wast
T e g::lpm Kakrota. Old Palam Road, New ¥ {rectes under 30.0m Road RV Matiala (34) [South West
L e |Aflacied under 50.0m road RAW
| ke El?;m:m%:::" Guela Tajpur Khurd ey o st _‘
- i Yes  |Affecled under road 100.0m RIW Matlala South J
211 | 1wm ﬁ:ﬁ"‘“;:g’;m:;mu Sekrawati Mors| Ml kb
fajatgarh, Deiti-43 ' es  |Affacied under road 50.0m RAN South
Matiala {34 1 ]
272 | 111y gma Park Din Darpur Exin., Najafgam, & 2 e
¢ s (Alecied under 30.0m Road RIW Matisi (34 South West
273 | qzsp [Niranian Park Najaigah Road, Nnnqli-'l .
Dalry Yes Aflected under road 60,0 m RAW Matinin (34) South West
274 1 1299 Mohit Nagar, Kaiooks, Yes__|Aflected under 60.0m Read AAW Msiiala (34
: ) West
275 | 13aa [Ranali  Enclave  Najafgerh, Nangli, Afieciod undar road wWidering 60.0m (main
Sakrawatl,_Dalhi Yes Matiala {34} South Wi
: Najafgach road 3 L
276 | 1335 |Casmi Vinar B-Block. Nangh, Sahravagll, A
- Oelhi Yes  [|AMecled under Exprassway 100.0m RAW . \Matiala (34) South Wt
1337 _ JChandra Park, Kelola Vas  |Afecied under 30.0m Road /W Matiaa (34) South Wost
278 | 1345 |Bajaj Enciave Old Palam Road, Kakrola Yos  |Attected under 30.0m Road RW | [Mauaia (34) Sauth West
279 | 1357 {Tnshul Colony, Chawia Exin. Yos Q"Jm under 30.0m Road Riw, SOM oo (34) South West
Ranaji Enclave N i 7 m—— o
20| Al WA T Sai Mandil  yoo lamected under road 60.0m R Matiata (34) South West
Ranajli  Enclave,  Dlock-14,  Nanglil $ =N T:
o | owm [ i ek 4 G yas |Affacted under B0.0M RV, Mailsia (34) }5"“""""“‘
P R Fresh PT Suvey Requirediin the LD £ by 3
| 282 ; +508 |Deanpur Ex. ves  |websie fistthe name of ursaumﬂuﬂ Hatala (34} i Rah e
Colary {8 Dindarpur Exin._ ; 5 :
283 1544 | Tara Nagar. Kakrola, New Delm Yas ARected under 30.0m Road W * Matialo (34) Souih West
254 | 1548 [|Sai Dham, Nagli Yes | Affecled under 80 mir AW T |ratiala (34) ~ Isouin West
285 | 43-(ELD) | Dinpur Exin., Yos__|Aflacied urier 0ad SO0 W [Matiala [3¢) T [Sowth West |
286 | 1327 | Ghhawia Exin, Parl il ves | afiocted unger 30.0 m RAV., 45.0m R~ [Matiala (34) 1 South Wast
287 10 51 Ju?;c\ Craxch Colony, Mehrauli, Mewi ., o E:HIM n Regional Park SO Inaehraul (45) 2 |5outh
: Aﬂmdw«mwmh\aidd : Scuth:
288 2 _A:una Asif afi road. Vilage Kishan Gath Yes 45.0m aind 50.0m grien Sirlp, o |Matirauli (45} h
MU FRosd Willage, Kishangarh, N-w! T | Afiecied under Aruna Assl All roac of i ¥
289 5 |oomiTo Yes: e o and 60.0m green {Manraull [45) Seuth
Shantl Kunj, Berind Sect, O, Pockel I & Effecied under widening ar!«us,m_m : J
20| % v Vason Kunl, Yes  lrow tencaull (45) South
F Harcharar Bagh, Anaheria More, Vasanl . : 1 l
291 128 L ad, DelhiaD Yo in Reglonal Park Mehrauli (45) Soutn .
292 | 378 |Gartwal Colony, Mehrauli, New Delhi-30 Yes  |Faling in reglonal park Mehrauli (45) |smsh
203 | 456 |islam Golony Metvauli | Yes r sting in Reglonal Park Menraull (45} - |Seuth
294 | 1112 |Shanti Kenj Main, Near Chureh, Delhi-70 | Yes. Py Sl o “"F‘"’“ 03 |yonrauli (45)  |Seun
3 Amdmhmm:mm HE: : : 7
285 | 1125 |Vilage Besal Dara Pur Exn., Deihi Yes the ROW OF 80.0 mir proposed road Ihns Mot Magar (25) West
alfecting iha Master Plan Road : LRI
T B 4 The said colony does nol exist as such i 5
Urauthorized  Areas  of  Urpanaised| 2 doas not qualify for reguiarization moreover|, b
286 | 15-FEL) yyiace, vitage Basal Dara Pur Exin Yar [ BDA land ancl s g D anar(28) ;e
consideration for DDA schama.
27| &8 ‘ff”“" Park, Block A, Nanglo, DeBbl ey | affected under road 30.0m RIW {1aundka (08) West
s m [ ok e Romax ROB%|  yes  iaffectsd under 60.0m RAW C |Mudeagoey 0 |west
Layowt Plan of Guru Yogi Ra3j Puran .laln : H ] E :
209 183 " arweai Colony, Ran Khera Yas Frash PT &mc\_r_aeq,um_ﬂ : m (08) Morh West
300 | 188 |Rajendera Park Exin, F-Block, Nangioi Yes  |Afectad under60.0m mad RAW | Mundka (08)  [West
(301 | 182 |Tikri Kalen Exin, {Lekh Ram Park), Yas  |Alfeciad undar N.H. 10 e Munidka {08} West i
B mmrﬂr\dumwmﬂmmﬁn <
a0z | 263 |Gopal Viner Colony, Kanjnaw!a, Dehli-41 Yet |poundary of zons H and 2ona M Mundxa (02) Morth Wast
303 | 264 |Lakhi Ram Pavk, Deihi88 Ves  |Affectod under 30.0m foad RW Sec.d1  |Mundka (08) Morth Wesl
= Affecied under 100,0m , 30,0m , 40.0m
304 | 297 |Rama Vihar Goiony, Mohmad Pur Dabes Y5 |{ood RAW sec, 38.40 Mundka {08) North Wast
05 306 |Utsav Vikar, A-3. Karala, New Delni Yes Affsctod under 100,0m road RAW Sec.38  |Mundka (08} Nerth West
aos | s [ Ve, ABCOE-Biock, Nilothl Exn|  yoq | afectad under 45.0m RAW Mundka (08) \wast
— |Amar GColony, A-Siock, Rohlak Road.
o7 392 |y anaioi Delni Yes Atfocied under road 50 mir RIW | Mundka (08) Weat
Layoul Plan of A, B, C, D Blogk, Anandpu i
308 383 |\, Karala, Deihi-8 § Yes Affecte undar 60m RW road Mundka (08) North West
08 404  |Swarn Park & Swam Park Extn,, Part 142 Yas Affactod under 60 mir road VW | Mundia (08) . 1Wu‘t
310 | 405 |Nangloi Exin, iI-C. Nanglol Yes  |Allecied urder 36m road RAW Mundks (08) |west
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LIST OF DDA :
Regn. HINDRANCES
i 3 Namo of Unauthorized Colonjes ————T_"‘EE.'*_"EMSD COLONIES
& Hindrance |R of Hing TA
409 |Bhragu Vihar Colony, M : y : L A o
.ww Forit —E_mi's_‘__* Yes :;“ o cofory alls on 60,07 oad 7w Beo |t e ney et 3
M kias - Nangiol, Rohiak Road, T s : Mundka (08) . IMorh West
= oAl T, under Rosd 800 MU AW |Mundka (05) . lwest
22' e Yos  |Afiacted under rosd 36.0m RIW
568 N"‘a"mcbiorw. ABC  Block, Wundva / Mundka (08) West
langlol, Deii41 ; 9 ¥ :
775 |Baba Hardas Nagar, Tikd Border, :I Affected under 43 m road RAW Mundka (08} _f"‘ 1
soz | Loveul iacof Mahwr Viner Karh 22 |Alfacted under NH. 10 Mundia (68) {West
Yus
879 _ Nikothi Exin,, Nangiol Delni-41 v, AT o B Muridka (06) North West
bl Alfected under
§02  |Utsav Vihar, Karals, Deihi-B1 yes Alfected Mor'm R B o
cted under 40.0m , 100.0m rw sec.38 |Mund Morth
k1L g3s VW Enclave, Ronlak Road Nanglal, aap ka (08) Wast
Deitil-41 Yes  |Affected under road 60.0m RAW Mundka (08) Wl
az0 | 1ozs |Gl Ram Colony Kamvudin Nagar Extn, Al ;
T {Nangol, acted Under road 36.0m RIW
) Yos  Htjinderance Marked dotailIs on the Pian) MU0 (08) et
a2 1084 Trithankar Magar Jan, Colony Karalal Afected undér 30.0m road rw sec. 38
Dehi-a1 Yes  |notto be considerded letior no. Mundia (08) North West
F.10(41)0T/NTILMRZI408
322 | 1077 [Bhagya Vihar Phase-il, Nanglol Delhi-41 yes  |Affected under450mroad Muniha (08) Novin West l
Layoul Pian of Anandpur Oham, G-Block, -
33 | ez Karala, Gedhi-81 Y Yes AR under 30.0 m RIW road Mundka (08) thww_i
Wihar Pari-|.2,3.4 i
324 | 1252 ?;38? 1:2.3.4 Nitothi Extn., Dethly ;m:egﬂmm mm 45Dmalong [ o on) el
225 | 1288 l:ym . Dana:‘DeLmaLul Bralle Vibar] o Fresh PT Survey R irod Mundks (08} Narth West
) 326 | 1318 |Sukhwir Magar Karaia Delhi-51 ves  |Altectad under 40.0m roaq AW Sec. % Mundka (08) - |Morth West
I |Kamrudin Gxn -3 1n the Jist of GHGTD e : ;
i el bt Ram nagar coiony Karmruddin nagar Yes w““’ pypst _' J
328 | fip, |Jain Nager Karala Detti 8¢ ves myond Mondka (08) | |Norh West j
| 323 |z Ly |Yy0e Mundka Rarah Ram Fark D] Yes  |Aflected underruad 4S0mRAN L [Mundka (05) o R
- . (kayout Plan of Extended Abadi of Sawadal Affeciad under anummmouw o ; 5 West
330 | T-ELD) Village, New Deti-31 Yes acded §TP |Munaka {08) . {Norn West
331 | 21-(ELD} |Vilage Nilathi Nangiol New Deini 41 Yes |Fiected under road 45.0m ""‘.” along Wil (. ndika (08) © |west
332 | 983 |Wesl Jyct Magar Enciave Yes __|Atiected undar 45.0m Road R T [Mustatabed (89) Shandara
| e T G Vs |Aflocted uncor 30,0m Road RAW. Najatgarh (351 Soutn West
3o | s [Pteem Puw Pl TRBNCE Rosdl ve leenprowveyReded T eskanOn) S Wem
Shiv Enclave, Main Dichson Road, ¥ p CmeinaN . a5 South We 1
335 54 Najatgarh. New Deihi-43 Yes  |Affecied under 30.0m Road RV |Najafgarh (35} outt £} &)
Fresh PT Survey Required repested inthe | - : i i 3
336 =] Jants Vikar, Jharoda Road, Najafgarh. Yes list from zone with name Shyam Lok Najalgach (35 . |South West
a7 | w2 aﬂﬁﬁaf;“‘::d e Grainl  yes |affected under 30 mis. RIW -+ Nejafgarh (35)  |South West
wa | g [Dnarta Vian Kalwola Road, Naiigah vas  [eresh PT Suvey Requied .\ [Najalgarn (38) South West
s | % gmﬁﬁ“"‘ apposiie DX, oepct] v, Atfecled undst 30.0m Road RIW Najalgah (35)  |South west
330 | 115 |vinoba Encave, CRPF, Jnarada Kaian. | Yes  [Aftecled undar30.0m Road RAW' 7 |Najatgah (35) | [South Weat
ga1 | ax fSancan PREsiAL Piau, Jharoda road.| oo | affected nder 30.0m Road RAW U |naiatgatiias)  |souh west
e | qm Jode Medel B Agganal | CoRN| . yes |anected unter 30.0m Road RAW Najafgarh (351 South Waest
343 180 |Roshan Vinar, Gurgaan road, Najafgarh Yes  |AMected under 30.0m Road RAW 100 |Najafgarm {35) South West
e B B e[ v
ss| e [Yope Biewe “’“"m CAPE Coo| ves |afeciedunderJ00mRoadRAY - [Neilgain 35 [Souh West
w5 | 2 ﬁ:“}‘" Gardenll, FKakola 10ad .} yoq  lFresh PT Survey Required Najatgarn (35) South West
L Y [Affected under road widening 36.0m .
347 | 317 |Bairang Enclave, Nangiol Road, Najafgarn|  Yes [l 0 o r an Road Najaigach (35) South West
e | ses |Rohen Pl Najaigah  Road\|  yoo  |awacted under 30.0m road RAW Najalgarh (38) South West
2 . r: -
= 2 Affecied under road wicening 38.0m
Jai Witar Phase-tl, Dich.au AL W
549 | 398 Ul Naiaigerh, Dalhi4a Yes  |Manglol Najafgah road and road 45.0m ) (39 South West
Fuhw along wilh drain
New Gopsl Nagar Extn. ALE Hicck, :
350 | €03 |Nanak Piau, Dhansa road, Najalgarh, New|  Yes Affected under 30.0m Road RAW Najalgarh (3%) . |Scuth West
Delhi,
351 | apg |Haveen Place D-iock Najatga, New| .. |awaciod under 80,0 mi. RAW proposed. | Najalgar (35) South West
§ X Ssin  Perk, Dhich Road Aflectad Undumndw{dming‘ﬁnﬂr
i W2 N | N;J-af gsh ¥ y i ves  |road Rew miong with Nangiol Najaigarg | Najafgarh (35) South West
; : Road.
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— LIST OF pp, >
Regn. A HINDRAN
N CES IN
476 |Gopal Nagar, § fs e i) of Hind n 5
M. N Block. Najatgarh, peny Ye. - Congtiyency [Vt
$11_ |Ugarsen Park, Nangiol Roag ————— ¢ |AMfected under 30.0m Road Rw ! -
o, Yes |Afiecied under i Najafgarh (35) South West
513 {Dhichoun Kalan Vil ———" Cer 30.0m oad RAW Najalgarh (351
age Afcted [ South Wes!
Yes it under 30.0m Riw, 45.0 mt, RAwW |
53 ?‘?’:fi Vihar, Najafgarh, Dalnj e U weaite listit is Shiv Enclava Extn,|N#13aah (35) South West
sgp  |*o Vihar, ol - e |FreshPT S
. pary 1 "9 Ro%S, Njoga, R [ yes  [Mecisd e u‘:'f:m Ton | a9 lSouh Wesl |
540 i::rrk af‘nﬂa\'e. Jharoda Kaian Feag | —————oung Nanglol-Najeigarh Road : |Najufgarh (35) South West
L ! Yes i
28 | e o P, Jharoia Yl T Yo e Nasigan 05 [Sodhwen
2 aihi. i Yes Affected .
%0 | o [ Neagem Tan o e Idar. 300 Rowd AW Najafgarh (35 South West
2. 5,F) % Yes  |Attectsd
381 | cas [Ksta Encive Pas, Ghchaon Faian FeiG HerI00m Rosd BV Najatgan (35) Soulh Wast
- Yes  |Affocted under 45.0 m R i
w2 | sas | Encive B30, Garar Vg roslig’ st SOOI oo
e Yes  |Aftected under 30,0m Road RIW Najafgarh (35} Sauth West
33 | e ) Exin. Main  Ohansa road,
MNajafgarh Road Yes Affected under 30.0m Road RW Majafgarh (35} Soulh ww__l
364 T2 M Z
ahesh Garden, Najafgarh, New Delhi43|  Yas  |Frash PT Survey Required |Majatgarn (35) South wiest
Baba Hai D :
365 722 ass  Nagar, faarh,
Bahadurgarh Road, Deby Halsla Yes mwm::um iro piany NS89 G351 Sauth West
Oid Roshan Pura, Najatgar, New Defi- o -
= e A5 e Yes  |Afected under 30.0m Road RAW Najafgar (25} South West
== Shiv Nagar, Bosco Colony, Madrasi e o
33 g:j:"; memr. Gopel negar| Yes |Afected under30.0m road RIW i Najafgarh (36} South West
388 | 744 [New Roshanpura Extn. Najef Vs |Anacied onder 30.0m Read RIW Najigeh (35) South West
Surya Bahadurgam Road, - e
Lass | so¢ |3AREN arh Road, Najafgat| oy 1atected undar 30,0m Road RAW Nsjatgarh (35) South West
370 | B26  |New Colony 5-Block, ¥es  |Aftected under 30.0m Road RIW . Haj 1285) South West
Chetan Vinar (Gopal Nagar Exn, T e : e
! = Dhansa Rne_ﬂﬁgig_llip__:rhp‘ Dgihtga m I ves  |Fresh AT Survey Requites . Najatgarh {35} South West 1'
372 B3 {Blﬂa R?s_hﬂm Exin, ©C- Block, Yes Attecied uncer ',]-‘J:I_il'm W W Najatgam (35) South West
| a7 853 ﬁ”ﬁﬁfﬁ"'# Biock Kaxroia Road Yes Fresh PT 5 rvey Requires ; N_l_ilﬁqh{35} South Wesl
Haibatpura Zxdn HNear Anaj Mand, RAW ? + hw 3
374 | 85 oo hadurgan Road, Najatgarh, Deifi, Yes  |Affecied under 30.0m Road RW Hajafgerh (35) Hou ‘“_l
375 | gs1 [iAndnee Enclie Kk Font Najaigam.| oo |aected under 30.0m Rosa RIW C1 - |Najaigarh (35) Souh st |
Sniv Haga: Virenda Market Rag B 2 :
are | s |00 e Yes  |Atiocied under :,.a\um Road RAW ajatgarh (35) Soulh wcsl J
377 | 830 !Nands Enclave Dhansa Road Najafgarh, Yes  |Affected under 30.0m ‘RoIdRM‘ Najaigarh (35} Soulh West
378 | ses !m“’-“‘d‘“‘! ! “."E“"a:‘"" A58 Block, KNaral oo | ariected Under 30.0m Rosd RAW ajatgarm (35) Sauth West 1]
” Laemii Vikar Block ABC Main Najafgarh S Hieiatiats Sainth Wast
28 | B89 ziad near OTC Dept. Najalgarh Yes  |Aflacted under 30.0m Read RIW sjafgarh (35) !
20| B Y gah|  ves  [Afectad uader 30,0m Road AW |Maiatgam (35) Souih West
sg1 | <057 |Gopel Magar"F" Bluck & Gopa Nor. Exn. | Yes Aftected under 30.0m Fload RAW Najafgarh (35) + |South West
{382 | 1081 |Sunder Nagar Gepal Nagar Exin. Yes _|FreshPT Survey Required Najalgarh (35) South Wast
3 | 1904 g:‘l‘:‘.“ Tiketan Ofvchaun Kalen Najafgah,|  yey | affected under 45.0 mir RAW Najatgarh (35) Soutn West
354 | 1105 |Reshan Garden Coloay Yes |Affected under 30 mir RIW. Majafgarh {35) South Wust
s | 1133 Ia'z: ¥ury Pi-, Dhichau Road, Neiigatl[  ves | affecied under B0.0m Road RIW proposed |Najatgarh (35) ‘Soutn Wes!
M Nagar Fhase-ll, Shyam Vihar, i 1 :
s | 1128 | Enclave, Najatgarh Delbl, Yus  |Affected uider 30.0m Road FUW Najafgarh (35) South Wast
Gopal Nagar B Block, Mam Ohansa i e = =
387 | 12T |2 00 Najatgarh, Delhi Yes  |Affecied under 30,0m Road RAW Najafgarh (25) South West
o Dabar Enclave (S RBiock A} Rewlia i ! ; R
s | 1155 Mode, Jatarpur Nsjsigarh . ol Yas Aflecied under 60.0m Road RAW Najatgarh (35) South West
389 | 1159 |Jafarpur Extn,, Jafar Pur Kaisn, Najafgam.]  Yes AHecied under 45.0m Road RAW minfgnm {35) South Waest
200 | 1181 ::on:d an Park. D:;:ihﬂ?w Jharodsl  yos  |Affected under 30 mir foad RIW Najafgarh (35) South ‘Wesl
281 | 1161 _|Knshna Vihar Wesl Najafgarh Delni Yes lPrm PT Survey Required Najutgerh (35) Soutn West
se2 | 1w |oalp Viar, (MarkelNear Sursj CInema| v, lafectad under 30.0m Rosd RAW Isjaigarn (35) South West
253 | 1187 |Saiyam Pura, Jha‘oda Kalan Ye: | Aliected undsr 30.0m Road RIW Najaigarh (35) South West
&
304 | 1219 |Lokesn Park Yoo |Pectod uider 30,0m Read RAW INalalgam (35) South West
485 | 1273 |Gopal Nager Exin, A Bleck Yes Affected under 30.0rm Road RIW Najﬂgh (35) 15cuth West
326 | 1275 |Gopal Nagar Exin., A-Block Yis Affected under 30.0m Road RAW Nl[a_lg_lfn_{!ﬂ South Wasl
37 | 1277 |Prem Negar Najaigsth G- Biock & G-Iy 0 2ou|d n:l :e Tocaled as per submitted 1y 000, 36 South West
388 | 121% |Gupla Markel Nojafgaih, Delhl Yes  |Aflecied under 30.0m Road RW Najatgarh (35) South West
389 | 1291 |Gupla Para Yas _ |Fresh PT Survay Required Najafgarti (35) South 'West
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UST oF op
[“‘ Ragn. A HINDRANCES § ;
] Name of Unsuthorized Cotontes Ty N UNAUTHORISD cotoniEs
900 | 1329 |Vinob Ergive T ——————| Remark ot =
5 Yo 2 2. Diss
| 401 | 1372 |Nimal Viner Nenglo Road, -;J——”munwaum Road FOW fgenoy &:‘
Shankar  Park hisd Atacted unde Wes!
,__._‘02 M Inalagorny - Onermei '__Y____T'—_“Tm"lhw Najeigarh (35) South West
403 | 1405 |Ekta SamiliNavesn Py " Tesh PT Survey Required
ace T — N v
404 | 1448 |Hari Dass Enclave, Block- 1 Ve [FewETs ajalgarn (25) South Wast
«ws | sz [Meera Enciave, Ranhal Ve (et |Wejalgarn 35 [Soun wen
Dethit AV Vil NmT:ﬂ——_—-&*&!’“ Najatgarty (35} South West
rche
406 | 1458 ?:i Henan: Enciave, B-Block s — d under 38.0m RAW Najotgarh (35) e
bl i lNa ;mgaﬂl- Colony,  Prem-Nagar, | e | .08 30.0m Road AW Najafgaih (35) Soulh West
a5 |Affectsd under 30.0m Road RAW |Majafgarh (35} South Wast
408 | qsg1 |LoKesh Park Exmn mMear DTC Bus
Terminal, Bahadurgar Road, Yos  [AMMected under 30 mir road RAW
{Hind i Najaigarh (35) South Wast
erance marked details I on the plan)
409 | raso |7 o PR Najsiguh
eint, o}
270 | 1570 Ihanesh Yes  lAftected under 30.0m Road RAW Najatgarn (35) South West
= L Yes  |Afecied under 30.0m Road RAW Najafgarh (35) South West
411 | 1545 |Sudan Garder, Fresn BT Survey Requined
Ye$ | aftacted uncer 30 mi road RAW naajatgarh (35) [scuth west
a1z | 1808 Gﬂpﬂl“mr Block AM & N Giotk Exin,
{Naiaf Yes  |AHfacted under 30.0m Rosd AW Najaigarh (35) ls.wm Wost I
100-  |Baba rtan Dass Col Than
a1y ony, Jharoda Kalan,
ELD New Dalhi-72 Yos  !AMected under 30,0m Road RAW Najafgam {35 Soutn wm_!
314 (E,LD\ l“-‘“‘“““ Atadi Cf Barwala, Dulni 29 Yes  |Attectad under 3G mi, road RAW sec35  |Najafgarh (35) Noriy
140 [leman M Fash -
1 18 [y Larmeagar Iastmit Gotory Viag| oo IFresh P Suvey Required Najafgarh (35) Soutn West
as(ELoy| 5% Lal Bag Housing Complex, Vil e e
o) !Jaﬁmr walan, Mew Dathi 73 T ves  [FreshPT Survey Required najafgam (35} somw\fut
Tl el imkn Puri, Najafgamh, Nanglol, Deiri-41 Yes  |Affected under road 36,0 m RIW. Nangigi Jat (11) West
Shi Park, - == o
o Dy | Yes  [Aiected unor ad 5.0 mRMW Nangloi Jar(11) - |West .
mnﬁeﬁ:‘r’k ExtNanglol, Nafgar|  yyp * |arecind under rad 38.0m RW |riangtol Jat (19) | |West _l
‘Ashox Mohalia Ph.Jl, Najatgarh, Daihi Affecied under mad 45.0m RV eient
4z 1 323 1.w~.yapai Nagar, Biock ABC, Nangioi
a| w [T Fem P (Ceariidh . MAgIh|: |Mangroi at (1) 1 [west _l
Yaday Pav ©an., Najafgam  Road| ~|Nangioi Jat {11) + L
423 | 782 |nangloi Delhi-dl : L :
az4 21 Ankur Vihar Colony, Halambi Kaian Yes m. g 212133 “inarela (01)
PR I Singru Bordery oo |part falls on 30.0m RAY _rn-'_q d tiarals (01)
Inare
H 1 Parl f: u:mmmRanmmun.T.
426 | 173 |Susnanl Vinar, ibrahampur Extn., Delhl-36]  Yes i, W rlareia (01)
T (LeR  Owt HT Tne & passina e middie 6 he [ o0 o
gl ‘mwﬁ‘;"’ ; Yes  |colonyand msmmaa':mﬂ” et
Sanot Mere, Mareia,| Part fais on 80.0m RAY road || 40 | ela (01
P W i ] g Pinsia 6)
Sapt Fishi Garden, Holambi KEisn| g Parmmmlo.om RAW road and near -y el 104) ¢
42 33 |narela, Ceihi-82. 2 raihy il s
i Fart talls on 40 | R 020 88 RW O | uovala (01)
430 | 371 |Gautam vihar Coiony, Narela, Delhi Yo& | Coivays line. : ol !
Part falis on 40.0m and near 60.0m : :
431 853 |Rajeev Cokny Exi, Marela, Deini-40 Yes ' | oad and HT line.. L (ndarala (D1) Mo
Pamauamnmwmummkm e
432 807 |Sanjay Calony, Narela, Dehi-40 Yes: | oad Harein (01) Mot
433 | 612 1. i Road, Delhi-36 Yes  |Aliected under 30.0m road RIW Harela (01) Nonh
34 743 i‘oﬂinv Croipny, Hanjan Basti, Narels, Delhi- Yes Part falls m&ﬁ&ﬂﬁmm oreia oty FieEee
THiohavi Cany ATpr Road BROGEM| ey  |eon falis on proposed 80.0m R/ ropd  [Narsia (01) Mo J
435 819 Narela Delhi-40 SEF o A 1 -
436 550 |oniva Enciave Hiranki Alizur Deini-36 Yes Part fails onm_}.cm riw road: Nm.ln 913 : <[ Mot
Y TN e Road| yas  |part fas on 60 mi, RIW Road & KT, Line. |Nareia [01) Non
: ~{Pan faila on 30.0m & 60.0m rw road and - |, :
439 | 1084 |Zind Pur Bxan Delhi-36 Yes  Hitiine. iRt ORC TR narela (01) Narth
H.T. line Is passing inthe middia ofiha | oo
e | jise [Vishal Enciave, Bawana Rosd, Nareln yey colony and part fal Inthe 80 m. RIW faad Nacsia on Noth
Peiti-At UER- and 40 mt, wida green buffer. .
Fo landmark (surouncing refernces)
440 | 1236  |Zndpur Village ExnAlipur Delnl-36 Yes hisving shown on the LOP so could not be Narela (01) Morth
superimposed
441 | 1262 |Nsi Basti Buknes, Paschim, Delhi Narela (01) Nartn
442 | 1241 |Pawsn Dham Trivani Calony Deihi-36 Narala (01) Nodh
“3 | 18 m Khwd Exin, Village Khers Khurd, Narela {01) North
Shiv vinar Burari Bakhlowar Pur Road . (01 Nerh
444 | 1429 me O Del Harela (01)
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LIST OF DD,
r______T.——-——____,______-‘;HiNDMNcES
Rean. IN
.o [ Name of Unauthoried Cotonas | mngranea e ORSD CUlOles
a5 1588 |Mukli Aashram Celony, lorahim Pur, Ve % of Hing Ta ¥
5 'Pm Tl o0y Disteict - -
123 |, : 96 80.0m Riw raad . i
w8 | (Eiy | e Dara Of Village Singhu Deini 40 Sk : Narela (01) Norh
Yes '““"“B ,m :
L o 1 :IM the LOP 40 could nut be |Maraim (01) North
447 (ELD) Village Singhu Extn. Dein 40 i Nr:v Tandmark { = ¥
ing shown on the LOP
5 141 50 could not b Maceia (01 Norh
448 | i) \Eaaendnd Abadi Of Kadi Pur Village ~ spu erimposed 1}
._——-—1- i art fall an,
449 n-(&l.m"fw’“";‘“ﬂm é'«::fmof Kushak Ne-l, Village 2 s an 30,0m Riw road Narala (01) North
_,._.._l.__,__wd ] Pait falls on 30.0m RAW road
450 {24-(ELD pur_Vilage Exin, T famaon pioky
€0 o Aiper, Deini-36 dpur. Pl ey |Pa s o0 S0.0m FIW foad & (LY.
451 l’-!z-{LOF"l Bakhtawar Pur Extn, {il, Bakhatawar Par e deraiil
Dalhi-36 I Yes  |Partfalls on 50.0m Riw road, Narela {01) Marih
, 452 !M-!E\.D}\ngli Poona Exin., Part-ll, Deihi-36 , Yoy ;mnl ﬁ;ﬁ:;y falls on 100.0m rw G.T Narela (01)
- |Kemal road & 50.0m wids Green beil Mk
453 15.,,1Lop;\xw Pur. "G Blog No landmark (surrounding refemces)
H | k, Delhi-26 Yes hl\'ll’;? shown on the LOP 50 could nnt be  |Marels {01) Nofth i o
& =
454 | B4-(ELD) iﬁa‘kh_\ﬂw Pur Extn.il, Bakhalawar Pur, : - :
— {Deihi-36 Yes  {Parlfalls on 40 m. & 60 mn. RAW road. * |Nareln (01) North
455 | 70.(ELDy{~2man Colony Viliage Jindpur, Al = AT BN
| 455 1 0-(ELCH Sty 3 ot G S !Pa‘t falls on 30.0m RAW rosd & HT line | Nareia (01) North ;
| 456T|l_77-{ELDﬂ“Hanu Khera Kaian Delh 62 " Yes_ |Partlalls on 40 i, RAW road. _ tiarela (01) orh

457 lu‘-‘-[ELD}\Tanaa Bakhtawarpur Exin Defhi 36

|No tandmark {surrounding refamces)

438 1 1436 l:Sth \iher, Shah bad Daulatpur

Yes  {having shown on the LOP 5o could it be warela (01
superimogsed i

Yes iA.‘fem-d under 60.0m road RAW sec28

Nat 1n 483 list",

i

Abul Fazal Enclave, Biock-E to N, Ty asbie ’
Ceini-28 i G e iﬁiﬂmd'mdermndwmww..m
57% (Al Swnin Block A & B, Dehi ‘Yex - |Aflecied by Inte Fi
P l 1128 l“w"‘" {Block- ABCDEFGSH) ves[PEA n«mmmm mmn.
{ 462 | 252 |Raja PwiColony, UNsmm Negar, Palam Yes
Rajpuri Vishwas park Exte. Utiam Magar,| .
6 l 562 |paihi 1.08) L[ iYes
Manavir Enclave Exin. C-3 & I Block,
(484 | 589 loaiam New DalhidS il ander 45 m road AW A
465 737 i {GKLMS Siock) Palam, Yes | |ANected onder 30.0mRMW 1. - : Palam (37}
\ 456 I 875 iwgapur! Dwarikapurl Paiam Rosd es '-m:sedum«w'mvrd_idw. - Fn_iam(a?}
i Brarai wihar Rea Puri Uttem  Nagarl R 34 Palam (37) i

(Falgm Village

1\.ﬁ;ay Nagar A-1 Siock Palam Dabei th-

i P-:i.m.-#r?ﬁ"

* souinwest 1)
e Suui-'_t_W'er.

1038 |Raja Puri East Delhl Palam{37)
| @70 | 1ee8 lF- Block, Sadn Nagar, Parll (Nasirpur} __ Palam (3700 | South West: _\
T Foetar Colony, Wesi Palel Nagarl yey Froth PT Survey Raduined [l Nagar Froi ‘thl_' _‘
M“D.“‘“ o - - 3 1 . s
ijest Nogar and Punjabi Basl, MW|  yes  |Aflacted uncer 30.0mrsd RIN. Patal Nagar (24} lw«t i J
Yes __ |Fresh PT Survey Required | T [Patel Nagar (24) Icantrat |
Hajee! Nagar, Punjabi Bastl Exin., neaf]  yu. o lafected under 0.0 AW § aisl Nagar {24) 3 lm“ ; _‘
| Mandir, Delhi-18 ; ] :
[ 475 | 1354 |Ranjeet Nagar New Delni -2 Yes MW*LPMN ar (24) esl g
1 476 }21410’9) Ealjeet Nagar, New Delhl-8 Yes Frash PT Survey Requirad me_@ﬂ_- :
(a7 | &5 |Mandawa, CBiock, Fajalpus, Uncheper | Yes Affected under 30,0m Road RAW. Patparganj (67) lew
e | 12 |§4 Garder EBio0r, Shandwa DONF| oo |Atecied under 30.0m Road AW = |Paipurgani (57) !Em
475 | s6¢ |Vinod Nagar (North A Block) Mandawall Yes |ANlectad under 45 i tosdRIW 1/ i |Patbargan) (8T) i lzm
460 | 776 |Mandawai East Bioch Fajalpur Delhi-82 Yes mmmnmwmomm:_ Patpacgan] (7} lem'
Chander  Winar  Mandawall Fazalpus : hﬁedﬁd mdnrannm and Nnm Road' i ; st
481 807 | n Delhi62 - Yas Py Patpargan) (57) 1E-
w2 | ©2z |West Vinod Neger D- Biock Delni-62 Voo ANeciod under 30.0m Road AW |Patpargan) (57) East
483 | 1199 |Pandav Nagar E & F Block (LOP) Delhi Yes  |Afected under BO.Om RAW i Patpargan] (57} East
284 | 1207 | East Vinod Nagar R- Block Deinl-81 Yes  |Amecied in30.0 m Road RAW Fa 5Ty |Eant
485 |16-ELD) | e Wandawall Fazelpur, UNchepar,) ey |affecied under 240mmw - |patparganf (51) !Em‘l.
Jan Chetna Sangam {Rwu,}MWH I | . i
486 |B3LOPY G oner, Delhi-o2 Yos  |Affecled under 24,0m Road RIW Patpargan] (57) East

487 | 1115 Manak Vihar Exin, Near Berl Wala Bagh
Tihar Village Deihi-18

Yo |Aflected undar 30.0m Rasd RAW

Rajori Gardan (27) ]W'Otl

488 | 1542 ingh Gardan, Left cul portion, Khyala | Yes ﬁ:‘;‘n:’“ slong Naatgarh drainls  — |paion Gargen (27) ‘w«n
489 | 267 _ |Budh Vinar Colony, Phase-| & Il, Delhi.- Va3 |Attecied under 30.0m , 40.0m road RAW _ |Rilhala (06) North West |
680 | 347 l\d‘i}uy Vihar Prase -, Near Rithala ves  |Creating hinderance to 30,0 m R/W road | Rithala (06) Horth West
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B e ———T

T UST OF DDA Hinp,

RANCES IN UNAUTHOR,

= | : i
sm',_ﬁ?a————w————_l(tf_m Hindrance R Isnm'-ﬂﬁlts : : i i i
e g i
41 | 852 |Paul Colony, North Rithala, Rohint, pery e marks/dutals of Hindrance W
B Vi B e S {1 [Creatng Comaitugny  [Ptdct |
N hinderan —_—
492 | 1359 leonini, Rithata Roadzge::ﬁw-za B o RDVOMAMrond|anaa 08) Noch West | |
=] Budh Vihar Phase| &5 _|Mected undar 4 om Pl =
483 1402 : thala Near Ronmi I——— road R i
Sect-24, Daihi-41 h .
,.,__-—|-————-—-—h____________’-__‘_ Yeu Aflected under 40, R NI L North Wast
454 | BOELD) |Sri Enclave Wiflage Pansal '_'—Y“_‘ 0 o Rithaia (08) North West
es  |Afiected under
495 | B-ELD) -f:‘g;‘: Abadi ci Vilage, Feniad Fur 2 e 30.0m road RA Sec. 32 |Ritnata (06} Morih West
s ¥y
496 _|97HELD) m_f_—__“‘—"—'_"‘——yu fectd under B0.0m o v suc. 31 |minwia 06) North
297 | 208 | 23 _ AN
j Sangam Vihar. Biock-d Naw Do = Fg:rm: undar 40.0m road RIW sac.20 Rihala (08 Marth West
458 l 10 _[Gyan Jyoli Budh Vihar, J-3, Saian Uia g In Reglonal Park Sangam Vikar (45) South
\ r Yes Praposed rosd 30 mir, Riw. | Sangam Vitar
*WJ 350 |Sangam Vinar, Block-| -1} i ; L2 S
. New Delhi Yeg  |Afected under widening of 30.0m rosd
—_ = R/W .(Falling in Regloral Park) Sangarn Vina (a8)
i Sangam Vitar, H-Block Gall No-16 & 17, Yas  |Faliing in Reglonal P
501 | 429 |Sangam Viher, J -2 B, Block v it st
T e3___ |Falling in Regional Park Sargam Vitar (49)
1 !5 angam Vinar, D-Block, Delhi62 Yes  |FTeSRPT Suvey Required/ (aiso Fallng Inf " - 45
1503 [ 563 |Sangam Vinar, 15t New Deiniaz Yes"ﬂ?e St '
‘ = \ = . roposed road 30 mir. RAN, Sanga Vihar (49)
D block Sangam Vihar Colony, New Oethil  Yes  |Faling InRegional Perk . |Sengam Vihar (49)
Jawahar Park, Khanpwr, Ceoli Road, .
l o8 1_52"’ Lecnaaam. New Delhi_ ves focw w“mwwwm‘ it i Senmam Viter (49}
[ 508 | ®48  |Sangam \rm aao:k K-B| hq:w Delni-62 Yes _|Faliing in Regional Park T |Sangam Vihar (48)
Tanos e : :
b 1 a5 ilal M.B.Road, Deli-62 S Yes  |Faling in Regional Park - |Bangam Vinar (48}
508 | ©86  |Sangam Vihar - Block Deihi-62 Yes __|Falling in Reglanal Park Mihar (49)
Y 509 | 1043 [sangam Vinar,J-28, Tugikavad, De | Yes Feling n Reglonal Park - |sangarn viner 45)
l 510 H 1221 is..a'\qlm Winar E- Slack Delnl-62 Yas féw ;:M“ '3.' gam Vinar (45
M r 1255 183@&“““;@; ;232::: Hamdard Neall  ves  |rating in Regional Padki = T
E R lAHected wrd dening of 30, om md
EE Smgamvmarr-1 Biock, New Delhi Yes . [orect i‘;,“ ) i
53 T 254 Vihar G- Biock ND Yes | Falling In Reglonal Ty
r_ 'ls.ngam Virar, G-, Galhi MNo.iB. Newl : '
54 1 1552 lpemige 2

: o

[ vidage Khanpur & Khirki, Delence Sannc.e i

1 515 | 12-ELD) \Enciave, Knanpur, New Deihi-62 S b
g

fijan Nardan Basii Lal Kuas, M.B Road,
B0 wﬁm’t::\g?emr«__ T LLIXes
Primmry School Bioes, Mesr Dishad) ..
Garden Residental Colo

Subhash Park Extn. Mavin Shahdara. Dein Yes

Fresh PT Survey Required

519 520

Laypoul plan of Sullan pur Mazra Edn'l
g [Afiected wrder 45.0 mir road AW
i Tmadmymyhemnshefeﬂmr i
i 520 | 422 |New ashok Nagar, Delni-5% e .mm;u:;-dwwm s 45 mRM-'mw
e i ity :
s21 428 |hew Ashok Nagar, C-Block,Dethi-36 Yas.
I _ i
52| oin [New Achod Name Block E & D(DBE) oo |The colony may be considered ahar - [Triokpur (88)  |East
Hew Deihi-66 _A{Iewlwmmwmﬁmwm
as Laud :
23 | 588 | New Ashok Nagar G-Il Biock Delhi-36 Ves |/iecied indar 45.0m cand 1 Tellokper (S5) least
liadnr R : - :
524 1048 |Mew Ashok Negar Biock C-1 Delhi-968 Tes Community Cenica - - - Trilokpuri (55} lsaa'.
| s L RN vihar P-1 08| yoe Ipaniy attected under 30.0m Rosd RAW . |Trlokpur (55) [Em
26 | roos |08 o0 pon GF Parp Naght Bea  yer  afeced o omRed R |Tokoute) e
527 Eé& Kotla Village Exin. Delhi 81 Yes |Aftecied under 30.0m Rosd RW Tritokpurl (55) East l
528 | 908 |Pu Pahladpur M. B.Road N.O-44 Yes __|Falling in Regional Park Tughlakabad {52) _|South East
529 | 1246 ':ﬁmhﬁﬂ"’"’ MBR Pu|  ve |ralinginReglonsiPak - . Tughiakabad (52) |SoulnEast
530 | 1207 |Vwakarms Colory 8- Dlack MERSM| Yes |Fating in Reglonai Park Tughlakabad (52)  |Soutn Esst l
531 | 1483 "E‘:ﬂ:ﬁ;“;‘ﬁ:’;&iﬁg Chungi Na.3 &f  Loc | Failing In Reglonal Park Tughlakbad (52 |South Eas) i
Village Lal Kuan, Block-A lo J, Metvaull ¥ 2 :
532 Sadiars Hoad. New Denbad Yes  |Faliing in Regloral Park Tughlakabad (§2)  |South East
sa3 | 1458 Block, Harijen Nardan Basti Lal Kuan,| .0 Alfacied under propased 100.0m road RAW
M8 Road, Delhi-44 s

Tughlakabad (52} _130&!11 East
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LI
Regn. Name of Unal =T OF DA sl
1604 |Put Pahiad
o in e 0 0 T
344 |Sanjay Enclave, Uttam Nagar, (gi | ["™ingin Reglonal Park G ;
e (Bindapur) ughlakabad (52
258 Mnuata Exin, tGuru " Yes  {Aflecied under a0 Mol R il
v e it road RIW Uttam Nagar 32 [soutn et |
Yes  |Afecisd outh West
undear rmag 30,
B 2’“’ 7o Park (Near Bindspu) Vitage. _Y_es— Afectod — e
82 Block, Namd Ram Pam Brmol——— under 30.0m RAW
Enclave, Wham Nagar, Dein7g. © | Yes [Ateces utam Negar 32) | Soun wewt
ected under 30.0
447 |Jain Park, Uttam Nagar, W Aitidy Utam Nagar (32) | South Wast
e Yes ecled under 30 mir road FOW
540 | 555 Ils*"" ol T‘?‘\f;_ Near Rama Park Bus o Uttam Nager (32) West
i soamNager e Atfected Lnd
er B0 mir Ut M
4 l 708 |Bhagwati Garden, Nawada Afledled b RY an
1 e Yas under road widening 60.0m main
50 |Usiam Nagar T A Block (Bindap 3 S Najatgarh road Uttam Mapar (32) Wast
706 oR e T A% Sty Shaniak HEm janected undar 30,0m Rosd RV Uttam Nagar (52) _ [South West
agar New Delhi.58 Yes  |Afetled under road 8D Om RIW
Sainlk Enclave (Raksha Enclave) Secior - e Mg 03 e
1, Mchan Garden, New Dathi Yes  |Aflected under road 30.0m AW Utiam Negar (32) WWest |
Wishu Yihar VeBlock =
ock Sect-A UtamNagar | Yes  |Afacled under 30.0m rosd RIW Utlam Magur (32) . |Soutn West J
Utlam Nagar U- Block, Bindapur Matiysla| R T :
Road, New Deini-59, ¥es  |Affocted under 30.0m road RAW - |uniam Magar (32) Soulh Wast _l
e H\Il‘kas Vihar O-Block Utiam B e -- g
Nagar. (Bindapur Yas  |AHecled under 30.0m road AW ¢ LUitiam Nagar {32) Soutn Waest _] .
548 ‘ 4035  {Vipin Garden near Kakiola More, Nawada Yes  |Afecied under road 60,0m RAW Uttam Nagar (32) Wast
RW. &, Dhagawall Vihar m, ¥ ———mrem : f
sag | sy [0S PR M. VO Block]  yes  iFresh PT suvey Regiired |ueamnsgern  fwest, |
ss0 | 249 g:tkarwma Exin. Bakkarwala, New mm;{ Yes Ntect.edumum_mﬂuim m.@_ T {unai Negar 2 n
‘ ] Atfectad Under road 60.0m RA i
551 \. 1283 |Vipin Garden Exta. Uttem Nagar, D8ini-89 | Ye3 | inderance marked detais 1+ on the plmJ Uw_"-'\ Nager (32}
Esz ||l sz’ (AT Shoping Compler, URGM NBGEN| oo | affacted under B0.0mw Uttam Nagar (32)
€53 | 142

Mohan Garden C- Block

Aftected under B0.0m RV

\’es
5e4 | 1425 Main Bharat Garden,(Matlala) ] Aﬂedod weder 30.0m Rnﬂd RMI'
555 ] 1433 g:]-::dgm G- Block Uttam Nawmw thp.rs __wuil!l s .
558 | 1437 |!ndrm Park Exin, Partd, : Yoz |Affected under 30 i road RIW_ Uttam Naga? 32 South West
557 1448 zu:{ l‘:;?:n F'hase-w Hagisal, Uliam) Yes ttacte 4 inder 36 mir road RV ﬂ_Ilegl-‘{32l':5" wesl
ss8 | 1483 3’;";1”“59“‘" WBJock, MNawada, NeW| ygs  |Atecisd undst roed 80.0mRW Uttam Nagsr 321 ]wm_ T J
1 =,
pnand REleck, 3 :
558 | 1904 [pan,, s Ry B ves': |appeindunier 80 VA - il i g fusd J
0 | 1522 Sharat Enciavel, Kakroia More, UBM| ves|aftected under road B0.CMRM ‘Umqu;N'{m-- i ‘wm
agarl -
A Frash PT Survey MMGJMUD\MW!M x Y
TR T sl Vinar, Kakiola road, Nojafgail  yeg list itis Uttam Nagar, A, 2, 3 Block, Uniam Nagar (32)° \sm.lh West
liMaqscodabad). Hastos| Roed,
 under B0.0m RAN - . :
582 1£70 |Shant Park, Unam reagar Hatsal < Yes [sirdsrance marked dersils i ente pun;j”“"“ Nagar (32) ‘wm
e T Afecied under road widening 60.0m main
[Tesn | 1585 |G-t Block, Goverdnan ParkUtlam Nagar Yes  |\oiatnarh road Uttam Nager (32: ‘Wsﬂ l
l P romam Nagas Paria Fioad few Delhi 46 | Yes _|Atectad nder 30.0m Road RAW Untam Negar (321 |Souln West
[“ 565 i Extended, Abadi, (Bindapur) es  |Afiecied under 300m Road R~ lUltam Magar (32) | South Wes!
"ees | i . Prase -, Thangpur. KU yes ﬂ“":":m”’::'hm widening 45,00 31009 1y aspun (31) Evm
gl o El !g
e Aiected under road wldm EO m \
567 55 |Ranhaula Vikar, Nangloi, Mew Cehli-41 Yea ajalqarh drain 1'\nkmpw| 31 \Nm
568 | 498 |Deep Enclave, \ikas Nagar Hastsal, Yes  |Aflected under road 45.0m ww Vikaspurl (31) fwest
| Kotla warhi Phil, (vicyspah Nogarh|  yay  lrrash PT Survey Reguired ikaspuri (31) ]wm
570 head Lﬁ"" Exin., PR, Najeigam foad oo |atfacton under road 36.0m RAW : lepun (a1 1wos!
a7 | 763 |Chanchal Perk Ponti & Il Nangloi Deni41 |  Yes  [Fresh PT Survey Required 111 ‘\I‘ilup\lﬁ (130 |wu\
Rakaha Encalve Sairdk Enciave, SO0l vy aftaciod under road 30.0m RW | Vikaspur (31) lw«u
vas  |AMecied under road 30.0m AW \ikaspuri (31) Wast
Yes  [Affected undar rond 36.0m RAW vikaspurl (31) IWest
515 | 1099 (A ifar, Rarhila, Nangiol, NAIGIM| gy (Asected under rosd 45.0m RAN | vikaspuri (31) West
576 | 1088 ::':,"‘,, 'mww""‘ Baproln  VIRAr| oy |aacied under 600 mir RIW |vikaspurt 31} lw-n
17 | 12en [RTR ;“;jt""““‘ Wichi Road)  yoo | atected undar road 45.0m RIW gur (31) west
o | 750> incha Pu, lockC, Raraulle S | Ves [ Aeco et o vadening 45.0m R vy gypuet (31) Wast
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LIST OF DDA HINDRANCES IN UNAUTHORISD COLONIES

|Aspambly

Pagoldofia

Regn, X T e T
= &MN‘“P:'I Ciy153 Block C Nanglol - = 5
579 | 13685 ath Ra.Safipur Ranhota, Dethi Yes  |AMecied under road 36.0m RAW - {Viksspuri (31) West
ss0 | 1aas |Frotep Vinar, Safpuc Ranhaula. Najaig Yes |Aftecied undar raad 35.0m RAW Vikaspurt (31) Wesl
Say. [ gy [rJSn Vo MRnge Rechola, Najolgach] v | secied undar raad 45.0m RAW | Vikaspur (31) Vet
saz | s | Chanchal Pak Main Nanglol™ NalSi@aih  ves  {rresh PT Suvey Required Vikaspusi (31) wast
sea | sy (Ginse Rem Perc VWaga Radolal vy |atected under road 96.0 m AW Vikaspur (31) Wast
saq | 1sag |Lxmi Perk, Rashola Exn. FRASSLyes |agcted under rosd 36.0m RV |vikaspurt (31) West
585 'éi%'} Gram Sudhar Samill, Post Naejalgarh, Yes Frash BT Survey Required | Vikaspurl {31}
Aifaciad under road widening 36 0 :

sBE £12  |Eaprols Sxtn, Baprola Village, Deihi-43 Yes Nangloi- Najalqarm Rosd ikaspurl (31)

sa7 | o (Drenm Pur Colony. Pruse-!, Rannoould | ves  |affacied under road 36.0mRIW. Vikaapurt (31)

sag | o [LECoomKamar Sl FEGA] oo | attected under rosd 45.0m R |vikaspuri 31) -

555 | 1257 |Swinik Vihar Phase-iil Mohan Garden Yos | ANecied under road A5m RIW Vikaspar (31)

580 | 1455 |AkashVihar, Baprola, Bakkarwala More, Yes  |Afected under road 38.0 m RIW - © |Vikaspuri (31)

sor | vurs |G Vel (New Vias Ragu New Daly ., [Aaciea Onder (et of Hinderance 1 7ot (Lo

Harprodl Vit Jai ihar PRIl A, Bapra ! B -

sa2) amgs e Yes  [Affected under road 36.Cm RAVW Vikaspuri (31)

s63 | 800  |MadhuViner, LR, Extn, Deihl-92 Yos |Allecled under £5.0m, 30,0 ard 25 O [Vishwas Nagar (58)

s | am B e ] | |visrwes Magar (58) -

585 | 1350 |Village Gajipur Demi-95 " |Vishwas Nagar (58).

5| o .m Nagar Biock Na.17, Shahdars : w‘:-!‘-“‘ Magar (58]

sa7 | 464L0P) m:lﬂag@r {Hanjan Easli) Karkardooma, i e w0

588 |53-(ELDy| East Azac Nagar, Delhi-51 | Viatras 158)

555 1684ELD) [Hasanpur Defhi 52 Yo |Atiected under 45.0m Road R [Vishwas )
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GOVERNMENT OF NATIONAL CAPITAL TERRITORY OF DELHI
DEPARTMENT OF URBAN DEVELOPMENT
2 (UNAUTHORISED COLONIES CELL)
10" LEVEL DELHI ‘C’ WING DELHI SACHIVALAYA
IP ESTATE NEW DELHI-110002

F. No.1-33/UC/UD/Policy/Part File/ ‘3e3e - BoliLy Dated: 2 3~/o-Je> (7

ORDER

Pursuant to approval of Cabinel vide decision No. 2506 dated 06.09.2017, it is
decided (o entrust the development works in Unauthorized Colonies to Irrigation & Flood
Control Department (I&FC) in addition to Delhi State Industrial and Infrastructure
Corporation Lid. (DSIIDC) in a partial modification of Order No. F. No. 1-33/UC/UD/
Policy/ 07/ Part File/ CD- 021297485/350-361 dated 10/03/2016 vide which development
works in Unauthorized Colonies where .allocated to the DSIIDC as sole agency for

execution of all development works in the Unauthorized Colonies.

Rest of the contents of the Order dated 10/03/2016 will remain the same.

R -
e\l
(Lakshmi Krishnan)
Deputy Secretary (UC Cell)

This issues with prior approval of Hon’ble Lt. Governor, Delhi.

Copy to:-

The Secretary, [&FC Department, 5/9 Under Hill Road, Delhi.

The Managing Director, DSIIDC, Connaught Place, New Delhi.
The Principal Secretary, PWD, 5" Level, Delhi Sectt., Delhi.

The Commissioner, SDMC, Civic Centre, Minto Road, New Delhi.
The Commissioner, NDMC, Civic Centre, Minto Road, New Delhi.
The Commissioner, EDMC, Udyog Bhawan, Patparganj, Delhi.
The CEO, Jal Board, Varunalaya Jhandewalan, Delhi

The CEO, NDPL, Kingsway Camp, Delhi.

. The CEO, BSES, Nehru Place, New Delhi.

10. The CEO, BYPL, Karkardooma, New Delhi.

11. The Deputy Director (Plg) UD Department, GNCT of Delhi.

WONA LA WD —

Copy for information to:-

I. The Principal Secretary to Hon’ble LL. Governor, Raj Niwas, Delhi.
2 The Special Secretary to Hon’ble Chief Minister, Govt. of NCT of Delhi.
The Secretary Lo Hon’ble Minister UD, 7" level, Delhi Sectt., New Delhi.
4. The PS to Principal Secretary, UD, 9" level, Delhi Sectt., New Delhi.

g
23 o\

,(Lakshmi Krishnan)
Deputy Secretary (UC Cell)




OFﬂSE OF MINISTER OF Po@pwn
o AT BTN
ROOM NO.702: 7™ LEV%E?&%&QT ; e

| |.P. ESTATE: NEW DELHI ' "
f&\un As per UO : e €311
| or U.0No.minhealth2017/10 |
/10318 dated
execution of developmental works in Uinauthorized coiogrq;;z lg;: Ibetgz R'SI H :

i
W entrusted to 1&FC Department, in addition to DSIiDC.

In order to ensure quall ) I
. y and to ascertain that the antity of
work executed is  exact it s imperative thatqu un'rfirm

standards/procedures are to be adopted for execution of the said

i WoTkS. _

:b,clf‘ Accordingly, itis . y

; y 1 eque t i ;

< to adopt the same { T |&FQ Depat, °§ _ '

et Mas sipulated in the SOP No.DSHIDC/CE® i

K""' 12017/F-64/487 dated Sg/11/2017 issued by tne chief Engineer-h

‘-J D_SHDQ. A copy of the said SOP is anclosed for reference ang

| - clrcg':ahon please. Sk /

b \ B T ] -
e ).’" e hzth Oevflopmcﬂt ] 3 i

E_ sl ; .~.-.-c~-.f.cf tha.-.t?sihi \ \‘: *

< T Encl:- AS above, | 3 0 §0Y 201 W

Ef. s -%N i . (}p\q, : .[SATYENDAR J&rN,

.20 ,. n“,uéﬁmmisrsk (UDINDUSTRIES)

[z T mpeaste [T w2 12017

." =% HON'BLE MINISTER ‘EVELOPMENTH&FCDEPARTMENT'.

% - 3 U.0.No. m‘jf'"inhe‘azthf;qe1?:'11m":-aqdated the 30NOV-, 2017. ‘

& copyfur inforsation 10 ‘ :

' \i/?'./Pr. Se;;fétai"} )} GNQTD
! T2 secretary (i&FC).GNG"iD
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QFFICE OF MINISTER OF PO

- OF DELHI: DELH]
. RQOM NO.702: 711 LEVEE?BE-T

. WP ESTATE: NEW DELK|

t has been conve

Department, present |
1.8.9/11/2017 that the nn;ha S

l{?r,- HEALTH, INDUSTRIES & El'

yed 1o both tha Chlef

TG ER L ee

ARIAT

Enginears, 1&FC

chamber toda
Sy evelopmental wotks Y
i i b folowing Asserbly Gonaituendedahe oo U1
mmediate effact:. ! f
. SLNo.. | Name of Assombly Gosil
; Eys:afibadmc-esy Hanoy
mbedkar Nagar/AC-4 '
5T Tulnakebad AL sy — :
4, Okhla/AC-54 ¥
5, Kondl/AC-58
6. Vishwas Nagar/AG-59
7 Seemapun/AC-53
8 Rohtas Nagar/AC-64
9 | Shalimar Bagh/AG-14 ”
10. Sultanpur Majra/AC-10
Tl Janakpuri/AC-30
12, [ MehraulVAC45 g
13. Patparganj/AC-57 -
14, Chandni Chowk/AC-20
115. | Malviya Nagar/AC<43
_116. | Greater Kailash/AC-50
17. Kasturba Naqar/AC-42 -
18. JangpuralAC-41
19. | R.K. Puram/AC-44
20. Wazirpur/AC-17
21, Timarpur/AC-03
22 - .| Model Town/AC-18
23. Mangol PUri/AC-12
24. Karol Bagh/AC-23
58, Patel Nagar/AC-24
136, | Adarsh Nagar/AC-04
57 "' Madjpur/AC-26
78, Mol Nagar/AC-25___
59 | Rajouri Garden/AC-27
. [LamiNaga R
32. | Ghondal/AC-Go
3, | Trilok PUr/ACS5___

33. ]
{3 ['ShahdaralAC-62

) ' do;eiopmantal works In
Constitluencies where G6ve n
The Assembly by the DSHDC are a |

; en
ynauthorized colonies are being urlxdeﬁﬂk
under.- . | '

. ! ____.....--——""‘""L )
STNo, | Name of Assembly Cosiyency
" Narela/AC-1 . e

_%WP:.?:’:?-—*—" d ,
| BadliAC-b _t-—-———

~— " TRithala/ACH
5 : 7 BaWa nWAC'.?
i MuﬁquﬂAC-a

gontd...2-

R

L :

e



T

REAS g e

'7‘_""'!%—"-..
HeE WWz o —
. i arka Th'—v-n- 3 g T -
12, | Mallala/AC 34— ' .
u—*’i& | Nafalg AT 36— —
g Bijwasan/A =30
(38 PalamyAc sy -
36, TedliATLT oo s
17, Badarpur/AC-53 '
18. |-Gokal Puri/AC-88
L 118 | Karawal Nagar/AG-70
20. Chattarpur/at-6 R i
21, TKrishna Nagar/AG65 i s 1
22, Badarpur/AC87 - e e
23| Delhl Canti/AC-38
24, 1.Sangam Vinar/AC48
25, { Gandhj Nagar/AC-61

i ' ‘ ¥ N 5 ; & gﬂans
Accordingly, it is hereby directed that nacessary instry
may be Issued ?o the 1&FC Department that tenda_rg_aa;g-;o blg ch:‘att:g
for the execution of. the developmental works on .mi’ 'e:s'ﬂmates >
estimates already prepared by DSIIDC or by framing new e g
15/1212017. However, the works whichi are under progress in Qif

unauthorized colonies will be compléted by DSIIDC. | -

MWE&: & RIES)
R (UDJINDYSTRI
' Wl ('_ t 0911412047

SECRETARY (UDL. A o
%%.EEngEnhea 20171 o31p datedihe dov

oy for | fiontoi-
caﬂy ftI-:I::2}'t?lrg‘fjlinister of I&FC Department

2. Pr, Secretary, 1&FC Department X

3. MD DSIDC )

ok

B
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ANNEXVLRE — F/

MUNICIPAL CORPORATION OF DELHI 72l
OFFICE OF THE EXECUTIVE ENGINEER (M)-1I/R @ @
F-2, BLOCK, MANGOLPURI, OUTER RING ROAI

NEW DELHI-110083 @ 3 P A A

Email ID: eemiiirz@gmail.com

No. EE (M)-11/RZ/2025-26/ | 266 : Dated:?/.l 26

Subject:- Water Logging issue and Purposed Remediation in Sharma Enclave.

The Shamma Enclave is an unauthorized residential settlement, encircled by land designated
under the jurisdiction of the Delhi Development Authority (DDA). Historically, the topography
surrounding the enclave was characterized as low-lying, with minimal natural drainage gradients,
resulting in poor drainage management. As a consequence, domestic wastewater generated
within the enclave — including grey water from households — accumulated on the adjacent
DDA-owned land due to the absence of a formal outfall system or sewerage infrastructure.
Recently DDA has initiated land filling that raise surrounding elevation by 5-6 feet creating a
topographical depression where domestic grey water now accumulates with outs an out fall.

A correspondence has been done with DDA and I&FC for taking remedial measure for water
logging issue. Further to mitigate this emerging water logging issue, the DDA has implemented
an interim remedial measure: a tempaorary trench drain excavated is designed to collect domestic
water/grey water and convey it via gravity flow toward the Nithari Drain., However, the temporary
nature of this solution raises concemns regarding long-term sustainability, maintenance, and
capacity during extreme rainfall events. .

It is also pertinent to mentioned here that this division does not take-up any development work in
Unauthorized Colonies. As per the office order issued by Department of Urban development
(Unauthorized colonies cell) vide no.1-33/UC/UD/Policy/part file/3030-3044 Dt.23.10.2017
{copy enclosed) All the development work entrusted to the Irrigation and flood control
(I&FC) & Delhi State Industrial and Infrastructure Corporation (DSIIDC) department in
Unauthorized Colonies. However in the larger public interest, the Municipal Corporation of Delhi
(MCD) has deployed a "Vectra Machine” for periodic desludging the existing drains
network within the Sharma enclave. While this helps clear the blockage in existing drains, it
remains a reactive rather than preventive strategy. Furthermore 06 nos portable pump has
also deployed in order to relief to public large. The lack of permanent sewage & grey water
infrastructure continues to exacerbate the situation,

To, ~ Rz

SDM, Kirari

District North West

Co-operative Bank Building

Main Rohtak Road, Nangloi, Delhi-110041
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GOVERNMENT OF ol
SR Ao LG NAL CATTL AT TEIRL DR SR et W2\
Bl F URBAN DEVELOPMENT
S R T ORISED COLONIES CELL)
AVEL DELILC WING DELHISACHIVALAYA
1P ESTATE NEW DRLII-110002

F. No. L-33/AC/UD/Moliey/ Part Filel
MPalicy/Part File/ ‘3o Fe- .5\9'—(L(‘ D“'-"'d'-&3‘/"720(?'
: ORDER

\l,u-i,_|c:::h:::t::ln‘:m)mm] of Cabinet vide decision No. 2500 dated 06092017, it is
) st the development works in Unauthorized Colonies (o frrigation & Flood
k\““""‘-‘l Department (IGFC) in addition to Delhi State Industrial and Infrastructure
Corporation L, (DSADC) in o partial modification of Order Nu.l I No.[-33/UCIUD!
Poliey? 07/ Part Filel QD- 021297485/350-361 dated 10/03/2016 vide which development
works in Unauthorized Colonies where .allocated (0 the DSINC as sole agency for

execution of all development works in the Unauthorized Colonies.

Rest of the contents of the Order dated 10/03/2016 will remain the same.

o

22\° \\1
(Lakshmi Krishnan)

Deputy Secretary (UC Cell

This issues with prior approval of Hon’ble Lt. Governor, Delhi.

Copy 10:-

The Secretary, 1&FC Departiment, 5/9 Under Hill Road, Delhi.

The Managing Director, DSIIDC, Connaught Place, New Delhi.
The Principal Secretary, pWD, 5" Level, Delhi Sectt., Delhi.

The Commissioner, SDMC, Civic Centre, Minto Road, New Delhi.
The Commissioner, NDMC, Civic Centre, Minto Road, New Delhi.
The Commissioner, EDMC, Udyog Bhawan, Patparganj, Delhi.
The CEOQ, Jal Board, Varunalaya Jhandewalan, Delhi

The CEO, NDPL, Kingsway Camp, Delhi.

The CEO, BSES, Nehru Place, New Delhi,

10, The CLO, BYPL, Carkardooma, New Delhi.

11, The Deputy Director (Plg) UD Department, GNCT of Delhi.

Ibcl-d_O\‘k.h-h-LnJI\J-—'

L7

Copy for information toi-

b The Principal Seeretary (0 Hon'ble Lt, Goveror, Raj Niwas, Delhi.

4 e Special Seerelury L0 Hon'ble Chiel Minister, Govt. ol NCT of Delhi.
Y ‘The Secretary 1o Hon’ble Minister LD, 7% 1evel, Dellii Seett,, New Delhi.

4 The P8 w Principal Secretury, UD, ol pvel, Delld Seett,, New Delhi.

AT

A(Lakshwi Krishuan)
Depuly Seeretary (UC Cel))

(¥ Scanned with OKEN Scanner
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. ~MUNICIPAL CORPORATION OF DELHI
F“;F?CE OF THE EXECUTIVE ENGINEER (M)-11/RZ _
2, BLOCK, MANGOLPURI, OUTERRINGROAD, . . =«

3 LTS _. NEW DELHI-110083
l. ‘ e ' Email ID; eemulr:@gmall.mm

No. EE (M)- umz,fzozs 26/ ' g ' ek Y
_ " 553’ o oaediploseses

! __"'The Executivre Englneer

‘RPD-10DDA, Rohini Zone Office e : . .

Madhuban Chowk Delhi. >
£ .’Sub_;el:t‘ ~Immediate Protection. of'ﬁonndaw wall and pewatering of Vacant DDA Land.

1

4

S, lmmediate attention that nearby’ colones such as Vidyapathl Nagar_, Sharma Enclave and Mir
thar : severe water logging due to the accumulation of stagnant water in the.vacant DDA Land under your
sdiction. ‘Thisvacafit land has beeeme amajor source as nuisance and health Hazard for the surrounding residents:

ved ‘that these cdlnmes are surrounded by DDA vacant land and due to inadequate drainage ‘and
fnains wateﬂogged “This water then overflows lnto nearby- residenual area making like

lt:for the,people lwmg there

it [and is damage at severat potnts aliuw}ng uncontrohed water flow into
'the tolnn th ling work: 15 being t.amed out this vacant land without first protecting and

: repairmg the | _uundary wall wh?ch is worsening the situatlon

-'.'has iéd to;unhyglemt cbnditlcn, mosquito breedlng and ‘overall deterioration of

The commuous water stagnatl
" publlc haart. ResTdems have: a‘ireadv made nu _I_erous complaints to the MCD applicant

R, 1 Rapai; and strengthen the boundary wall atall damaged pnii’!ts
2 D&w&ter :he vacant Dl:m !and o preyent Further waterlagglng

'ls_matrer reql.ures urgant and strict lntervennnn to safe guard the wellbaing cft

-damage.

T

wmf‘v

o 'Exer.utive Engmeer{M«il)

B e N e yntzone

he' resident and prwents fhrthar

.59
4]

4
i
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a
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v

> Delhi, Delhi, India e
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MUNICIPAL CORPORATION OF DELHI
DFFICE OF THE EXECUTIVE ENGINEER () -I/RZ
F 2, BLOCK, MANGOLPURI, OUTER RING ROAD,

NEW DELHI- -110083 . i ? WW'W&#H
Email ID: eemilirz@gmail.com )

e

No. EE (M)-11/R2/2025-26/- {16 5 pated: 6] o1 2096 .

To .

The Executive Engineer

RPD-10 DDA, Rohini Zone ofﬁr.e
Mad huban chewk

Delhl

Subject:- '|rn mediate: action requlred

This s to bring to your immediate and urgent arr.entton the seriuus problem of the severe water logging In and
around Sharma ‘Ericlave (Unaut’homed co!ony} ity Kirari Conﬂnuem:\r AC-09- caused due to the improper filling of
surrounding DDA vacant land’ withiout prier dewatermﬂ . ) )
it has been observed that DDA va:;ant jand 5unoundmg to'Sharma Enclaue has remained watedogged for long time
duu:omadequate drainage ani pogrm sintenance. Despite this your.department has started filling the vacant
mlwsthcntt first removing the 5t
As.a direct Consequence of this

gant action, - a!l the stagnant water is now flowing into the Sharma enclaye.
severely affacwd the resident. Th Situstion has created extreme hardship in day to day life, with water
atcurnilating in streets and residential-area, Furthermore, the ‘boundary wall at the vacant land ls. damaged at
several :points, allowing: uncontrolled flow of oomarrunated water into colom,r worsening the situation with each
passing :day. The Continuous. stagnaﬂon ‘of watef-in and around Sharma enclave has resulting in extremely
.mosquito. preeding: and seﬁ.ous detemratlon at puhl.ic heaith Maw oomplamts has

unhygieric I:\ung condmon,
beepn made by the resedenttc MCD&
inview of alarmingsitu atlcm, You are

" actionenthe points.

1. Make urgent arrangernem ‘to proulde the raIi ef to the public large
-7, Immediate carried out dewateﬂng the stagnated wate: ancurnated In Sharma enclave due to filling at
. adjoining DDATand, :

3 lmpierngnt 2 permanent drainage solutlonto ensure that water logglns doesn’t recur in future,

4, Repair and strengthen the boundary wall at vacant DDA fand. -

We once again urge the Department to tréat this matter as. most urgent and take Immediate corrective action
Jinthe interest at publiclarge. ' :

herebyurge that ..uncerned Departrnent take lmmedEate -and time- bond
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MUNICIPAL CORPORATION OF DELHI

OFFICE OF THE EXECUTIVE ENGINEER {m)- -11/RZ
_F-2, BLOCK MANGOLPURI, QUTER RING ROAD,
NEW DELHI-110083

Email ID: cemiiirz@gmail.com

. No. EE_{M}I![RZ{ZQ_Z{,_QGI},”{‘S oo :

Subject:-

- _hardshnp in daMO

colonies.

\/-G ] ik
Executive Engineer

Clvil Di\rlsmn-\.'llt, I&FC Beptt

. Rohinl o‘f’ﬁce mmpiex. Se;tbbls . ]

Delh)-.‘n.l,ﬂﬂss

Pro \nde the pump ftrr dewamrlngln Sharma ennlave ‘in ward-40 |Nithari)

of the severe waler h:ggmg in

“This s ta brmg to \rcur lmmedlate and urgent attention the semus problem
and arotind Sharma Enclave; {Unauﬂmmed «calony).in Kirari Continuency AC-09 caused due o the improper l:thng
of surro undmg ‘DDA vacant Iari ithout orior dewatering. !

1t has been: observed: that. DDA vacant land surrounding to Sharma Enciave has remained Waterlagged for
drainage and. poor maintenance. Desmte this your department has started filling the
fing he stagnant. As a direct Consaquence of this negligent action, all the stagnant_
-eficlave, severely affected the resident. The situation has created extreme -
wate accumulating in streets and residential area. )
htmn"ed “here * that Sharma Enclave falls in unauthorized coiony an
u; bgyour department in the unauthorized colony. It is also noted that this area is

tlll 'date maintenance s ot dolng any development work in the unauthorized. -

1ong-ﬁmedaue to inadequate
vacant fand without first

water i naw fiawingin‘ts :
& wit

d all the

not hanﬁed o\_m_z_r fo the: MC

stagnated water in

rge fo._inii'alled' big pumps in order 1o dewatericg

Infight’ et ‘above’ vou are’
thesald wbwand faclllta e 1:he P

Executive knghleer(M-11)/RZ
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